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BEFORE THE NATIONAL GREEN TRIBUNAL,
(EASTERN ZONE BENCH), KOLKATA
RIGINAL APPLICATION NO. 16 OF 2024/EZ

BETWEEN

MD. HUMAYUN ABBAS

.................... APPLICANT.

-VERSUS-

STATE OF WEST BENGAL & ORS.

............. eresesees RESPONDENTS.

COUNTER AFFIDAVIT ON BEHALF OF THE RESPONDENT NOS. 4 TO 6 TO
THE ORIGINAL APPLICATION FILED BY THE APPLICANT.

I, Irfan Javed, son of Javed Akhtar, aged about 47 years by - faith
Islam, by occupation-Business residing at 13/2C, Palm Avenue, PS- Karaya,

Kolkata-700019, do hereby solemnly affirm and say as follows:-

1. That I am respondent no. 5 herein and I am also well acquainted with
the facts and circumstances of the instant case. I am competent to
make and affirm this affidavit and authorized to make and affirm this
affidavit for and/or on behalf of the Respondent No. 4 and 6.

Photocopy of the said authorization is annexed hereto and marked as
“Annexure R-1”,



2. A copy of the instant application along with the solemn order dated
25.1.2024 passed by the Hon’ble Tribunal (hereinafter referred as the
“said application”) was served upon me OD 03/02/2024, 1 have
perused the said application and have understood the purported,

contents and/or tenor thereof.

3. Before dealing with the various allegations and/or statements made in
the different paragraphs of the said affidavit, I submit that the said
application contains many incorrect allegations and/or statements
which have been deliberately made only to mislead this Hon'ble
Tribunal. I reserve my right to file supplementary counter affidavit

make further submissions on the issue at the time of hearing, if

necessary.

4. Now I proceed to deal with the various averments and/or statements
made in various paragraphs of the said affidavit. The statements

and/or averments which are not specifically dealt with hereinafter are
deemed not to be admitted.

5. With regard to the statements made in paragraph no. 1 of the said
application, I offer no comment as the same are all matters of record
and deny anything that which is inconsistent and/or cdntrary to the
facts borne out from the records. It is specifically denied that the
applicant is residing with his family members at 7, Tiljala palace,
Kolkata-700017. It is submitted that Md Humayun Abbas being the
applicant herein is/was never the resident and/or occupier of 7,
Tiljala palace, Kolkata-700017, and it is crystal clear from the
Electoral Roll that the applicant is not a resident of the same. It is
also evident from the Inspection Book of the Kolkata Municipal
Corporation that the applicant herein Never occupied the said

since 1976. It is further submitteq that there is no existence

Sealdah Court
Kolkata-14
Regd. No.-8087/10
Commsion Uplo
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of any such premises under the name and style of 7, Tiljala palace
Kolkata-700017. Therefore, it can be well said that the applicant
herein has not approached the Hon’ble Tribunal with clean hands.
Photocopies of the said Electoral Roll and Inspection Book of the
Kolkata Municipal Corporation from 1976 onwards (collectively) are

respectively annexed herewith and marked as “Annexure R-2” and
“Annexure R-3”.

. It is pertinent to mention here that the respondent nos. 4, 5 and 6
along with Shaheda Parveen have been enjoying absolute and
peaceful possession of the property in question. Needless to mention
that the respondents are in lawful possession of the said property.
The respondent nos. 4, 5 and 6 are the absolute owners of the said
property. The respondents had purchased the said property by way of
various registered Deeds of Conveyance in the year 1998. The
respondents crave leave to produce the aforesaid Deeds of Conveyance

before the Hon’ble Tribunal at the time of hearing, if necessary.

. It is respectfully submitted that the said property has been recorded
in the Assessment Book of the Kolkata Municipal Corporation as
premises no.7, 7A, 7B, 7C, 7D, 7E & 7F Tiljala Palace, Kolkata-
700017, subsequently renumbered as premises no. 7A, Tiljala Palace,
Kolkata-700017, here in after referred to as ‘the said premises’.
Photocopies of the Amalgamation Certificate, Photograph along with
current newspaper showing our possession over the said premises,
Electricity Bill standing in the name of Javed Akhtar, respondent no.
6 herein are respectively annexed herewith and marked as “Annexure
-4”, “Annexure R-5”, & “Annexure R-6”.
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- said
With regard to the statements made in pa_ragraph no. 2 of the

» L offer no comment as the same are all m
and deny anything that which is inconsistent and/or con '
facts borne out from the records. It is stated that the construction

trary to the

work is continuing in the said property as per sanctioned builzing

plan issued by the Kolkata Municipal Corporation. It is pertinent to

mention that at the time of issuing and/oOr granting sanctioned
Building Plan, the Executive Engineer (C), Environment and Heritage
Department, Kolkata Municipal Corporation, by a letter dated
10.09.2021 under memo No. E&H/102/2020-21, allowed the
respondents to create the proposed water body within the said
- property and also instructed to maintain sufficient dept as per West
Bengal Fisheries Act, 1984 and as per statutory circular of West
Bengal pollution Control Board. Accordingly, the existing tank in the
property is to the tune of and/or measuring about 1.7 Cottahs and
that has been duly preserved and protected. It is specifically denied
that respondents have encroached any portion of the applicant’s area
forcibly. Moreover, applicant has no right, title and interest over the
said property. Photocopy of the letter dated 10.09.2021 under memo
No. E&H/102/2020-21 and the photographs of the water body are

respectively annexed herewith and marked as “Annexure R-7” and
“Annexure R-8”.

9. Save as would appear from admitted records and save as expressly

admitted by me hereinafter I deny each and all the allegations

contained in paragraph no. 2 of the said application as if same are set

out and traversed ad seriatim.

M. Srivastava
Sealdah Courl
Kolkata-14
Rogd, No.-8087/10
Commslon Upto
June 2026




11.

e promoters rather the.

specifically denijeq that the respondents are th o,
i rty.
Respondents are the joint owners of the aforesaid prope

specifically denied that respondents and their M€ and agents h'ad
sought to attack the applicant herein and also used filthy and abusive
language furless to speak about the alleged threat .of d-1re
consequences in the event the applicant makes any objection with

regard to the ongoing construction work. The applicant herein has
gal basis to file this

t is

made a concocted story. The applicant has no 1€
application. The applicant herein has adopted an untwisting method
with a false and frivolous claim of occupation of any portion or
portions of the said property. It is further stated that the construction
is being done in accordance with law after obtaining all necessary
permissions. Photocopies of the building sanction plan from the
Kolkata Municipal Corporation, consent from the office of Kolkata
Municipal Corporation (KMC), Kolkata Improvement Trust, etc. Copy
of the Mutation Certificate, KMC Tax bill, Building sanction plan and
letter from Kolkata Improvement Trust are collectively annexed

herewith and collectively marked as “Annexure R-9”,

With regard to the statements made in paragraph no. 3 of the said
application, I offer no comment as the same are all matters of record
and deny anything that which is inconsistent and/or contrary to the
facts borne out from the records. It is denied that after handing over
the possession of the said property from the erstwhile occupants
and/or tenants, i.e. since 2011, unlawful acts of filling up of the water

body and/or tank was carried out by the respondents. It is also

denied that any complaint was lodged by the applicant herein before

the concerned authority in connection with the filling up the water

M. Srivastava
Sealdah Court

Kolkata-14

Regd. No.-8087/10
Commsion Upto
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the said premises and they subsequently handed over the vacant
peaceful possession of their respective occupation in favour of the
respondents in the year 2011. The respondents have started and/or
commenced construction over the said property without filling up any
water body and/or tank in any manner whatsoever. The respondents
herein crave leave to produce the authenticated data before the
Hon’ble Tribunal that there was no water body and/or tank in the
said property since 2007. Photocopy of the surrender Iletter,
occupation certificate of the occupiers are collectively annexed here

with and marked as “Annexure R-10”.

12. It is specifically denied that a 17 (seventeen) Cottahs of pond has been
existing in the said property because such statement has no
foundation and utterly false and/or incorrect. It is emphatically
denied that construction work is carried on after filling up the water
body and/or tank. In this context, it is stated in no certain term the
assertion with regard to the existence of 17 (Seventeen) Cottahs of
water body and/or tank in the property is absolutely baseless and it is
a concocted story. Such incorrect statements may kindly be dealt with
as per law. It is stated that the respondents have never filled up any
Water body and/or tank in any manner whatsoever. It is submitted
that there was proposed road alignment over the said property by the
Kolkata Municipal Corporation long back from the year 1927,
subsequently respondents made a prayer before the KMC for removal
of the said road, alignment which passes through the middle of the

said premises which clearly shows that there was existence of land as

M. Srivastava
Sealdah Court
Kolkata-14
Regd. No.-8087/10
Commsion Upto
June 2025



13.

14.

11.08.2021. In pursuance of the said order a survey was conducted
the municipal authority and after obtaining all legal formalities KMC
passed an order for removal of alignment from the said premises.
Photocopy of the aforesaid solemn order dated 11.08.2021 passed in
WPO 376 of 2021, reports and order of KMC for removal of alignment

are collectively annexed hereto and marked as “Annexure R-11",

With regard to the statements made in paragraph nos. 4 and 5 of the
said affidavit, I offer no comment as the same are all matters of record
and deny anything that which is inconsistent and/or contrary to the
facts borne out from the records. It is stated that the documents,
relied upon by the applicant herein, are redundant and not relevant in
this context as the clear picture of nature and physical status of the
said property cannot be assessed by such private documents. More
over the present application has been filed by the applicant having

personal and vested interest with the malafide intention to harass the

respondents.

It is further stated that the TS no. 216 of 1979, between Nirupam
Guha Thakurkarta versus Sanjib Chandra Guha Thakurkarta, was
filed before the Ld. 2nd Sub Judge at Alipore wherein an order was
passed by the Learned Court directing interalia the Commissioner /
Special Officer / Survey Sassed Partition Commissioner to inspect the
property physically and accordingly, a duly appointed Special Officer
/ Survey passed Partition Commissioner went to the locale and
conducted the survey and thereafter submitted a report
accompanying by a drawing map which clearly indicates the actual
picture of the property without a trace of water body as well as the

resent status. Needless to mention that such map as well as the
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of time, -
. Photocopy of the map filed by the said partition commissioner
1S annex .
°8 Rere with and marked as “Annexureé R-12.
15. Save an
d except matters of record and save what has been stated by

me herej ;
nbefore I do not admit any statement, averment, contention,

submission
as made/raised in the said application s if the same are

expressl ;
y denied by me in seriatim and specifically traver sed.

16. That th
€ statements contained in paragraph nos. 2 to 4,9, 10, 12 and

14 of th :
t e foregoing affidavit are true to my knowledge and those
contained i
d in paragraph nos. 1, 5 to 8, 11, 13 and 15 are information

derived f
rom the records of the case and the rests are my humble

submissions before the Hon’ble Tribunal. 6# 4\( 2 ‘
Q- 6o |

DEPONENT

Identified by me.
MUKUNSRIVASTAVA
Notary, Biovt of India

Advocate.??i’, oy
Ragdh, No. 8087 /10

h“’ L Euplry on 25/06/2025

M. Srivastava
gealdah Court
Kolkata-14
Regd. No.-8087/10
Commsion Uplo
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Letter of authorization

We, (1)Rehan Javed, S/o Javeq Akhter & (2) Javed Akhtar, S/o Late Haji Md.
Issac, both residing at the premises no.44D, Shamsul Huda, Road, PS- Karaya,
Kolkata-700017, also of 13/2C, Palm Avenue, PS- Karaya, Kolkata-700019,
and also of premises no. 74, Tiljala place, Kolkata 700017, do here by
authorize and nominate our brother / son namely Irfan Javed, to represent us,
file any affidavit, application, written objection, replica on our behalf in respect
of any litigation or dispute pertaining to the premises no. 7A, Tiljala place,

Kolkata 700017, in connection with OA 16 of 2024 pending before the Ld.
National Green Tribunal, Kolkata Bench.

We, do here by attest the signature of Irfan Javed in the following.

; e A -
N ”
: 2./@/51’/1’“60{ rﬂ}vzlj?/ ’

s giving authonzatmn

WYW

Attested by us

1. i L”T””r

(REHAN JAVED)

g S Al

(JAVED AKHTAR)

Person taking authorization.

Dated:- 01/03/2024.
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io. Nameand R i
ilo. Name a eservation Status of Assembly Constituency : 161 - BALLYGUNGE (GENERAL)

Part No.: 131

—

iENQ_ Name and Reservation Status of Parliamenta
| KOLKATA DAKSHIN (GENERAL)

ry Constituency(ies) in which the Assembly Constituency is located : 23 -

1. Details of Revision

Year of Revision

Qualifying Date

Type of revision

Date of Uadation

2024

01-01-z024

Special Summary Revision
2024

01-11-2023

Rol! Identificatien

Specal Surmary Revision 2024

2. Details of part and polling area

& TS BY MOQS:

No. and name of sections in the part

1-DILKHUSA ST.(PRE. EVEN NQ. 45 TO 92 & ODD NO. 49, 97

Main Town or Village : KOLKATA MUNICIPAL CORPORATION

2 PARK STHECT PREUISES NO. 116 & 118A., \:a'd i
;i s

|3 11L0AL A PLACT ALt PREMISES i $CIRCUS AVENUE
i Police Station P KARATA
i Panchayat H

Block

Tehsil

Subdlvision :

District TKOUKATA SOUTH

Pin code 2700077
3. Pelling station details |

1 :
No. and Name of Polling Station : Type aT Polling Station Urban
(Male/FemalesGeneral)
131 - KMCP.SCHOOL - ‘
Number of Auxiliary Polling 0
Address of Folling Station : Stetions in this part: '
KMCP.SCHOCL. R 2. 97,DILKHUSA STREET
4, NUMBER OF ELECTGRS
Starting Ending Net Electors
- carial No. Male Famale Third Gender Total
| Serial No. Serial No /o:ﬁ\
: 801 7;{/% e M o 801 l

r | 1 T} ~ ]

Signature of Electoral Registration Officer

Total Pages 31 - Page 1

__—#



:mbly Constit,

f'hﬁ' 1Siman Fa e
! Eainars Mamre:t = -
House Min pa . |
Age 23 Gu e

e S

: ey e and Name | 161-
tion No and N.me 1.DILxMUSA ST,

e

ST T
et 2

{
|

BALLYGUNGE
[PRE. EVEN NO, 45 TO 92 & ODD NO

. 49, 97 & ITS BY NOS) _

Y9

Part No. : 131

! Name : Md Alamgir

| Falhers Nameg: Jahangr
House Number : 44

. 4o : 65 Gondor : Malo

MFND161067

[Emtaia |
Nama : Fahmida Alam
Husbands Nama: kid. Alamgr  »

Houso Number : 4A
! agn : 55 Gender  Fonalo

MFNO161125
- =

Name : Omair Alam
Mothers Name: Saima Alam
Houge Numbar : 4/4

Age : 22 Gander  Male

Name : Md Aquib

Houss Number : 13/1,
Age : 24 Gender : Male

J
|
‘ Fathers Name: Md Aslarm
[}

LESAM . AN

1 MEnEs Name: SREN.  SEGUM
1 Heuse Number : 1372

| &05 123 Senasr @ Man

MName : Mumitaz Begum

Husbande Name: Ansanudain Anrned
Housa Numbar : 32

Age 79 Gender : Famale

|

1

T —_—

I 10 |

Name : Akhzarut islam 7 arardar
Falners Wame: Abclu! Vv acod

Houss Number : 46
Ags - 94 Gender | Mele

WB/23/152/ 069021

e

s
@

d
5
=it
8
2
e
o
s
_.

=

Name : Synd Adnan Hassan
Fathers Narme: Zahid Hassan
House Number : 33

Age : 42 Gender | Mals

MFN 1765924

Hae : Phoal Hassan
Falhers Name: Zary: Heguea
House Mumber @ 48

Age : 34 Gendar : Male

|

| 12
Mame : Syed Mahandi Hassan
Fathers Name: Abdul Kasim
House Nuriber : 4é
Age : 59 Gender : Mala

MFN3000718

| 13]

Nama : Masiinars Begu
Huspands Name: Golar Mo
Houss Number : 46

Ags * 59 Genvter | Ferme e

)

I
|
|

Marne : Arwarul jslam
Fatbeis Name: Akiar Isian
House Number : 46

Age 24 Gendar : Male

4 1)

2 ||

B

Name : Golam Jitani Khan

Fathers Name: Umar HAYAT KHAN
House Numbar 46

Age : 51 Cender : Male

WB/23/152/069003

16|

Name : Golam Gouskh: wwarsi
Falhors Name: Umnar

Housa Number : 44

Age & 51 Genuer : Mals

i 17

Name * Ashraful Islam
Fathers Name: Akhiarul
House Number : 4&
Age : 49 Gender : Molo

[—

Name : Md Salim
Falhars Nama: Md Nazr
Housa Numbar : 46

Age : 48 Genoer © Mals

—
WB/23/152/069010

IName : Ishteyaque Ahm.ac
Fathers Nama: Phoot Hassan
House Number ; 44

Ags : 47 Gende: : Male

WB/23/152/069008

f 20

Name : Mohammed Zakir Hussain
Fathers Name: Haji Mohammed Rafique
Ansarl

House Numbar : 46

Age ; 46 Gendar : Male

t 21'

Name : Gulam Al Khan

Fathers Name: Omar Hayat Knhan
House Number : 46

Age : 38 Gender : Mala

[E= =)

Name : Nazneen Baro

Husbands Name: Monammad Zakir Hussan
House Number + 46

Age : 36 Gender : Fema 2

XOA1974476

(A 23
MName : Taial Zeba
Falners Name: Golam Mohammad
House Number : 46
Age : 35 Gender : Female

i Zdl

Name : Md Leyaqual Hussain Ansari

House Number : 46
Age : 51 Gender : Mala

Fathers Name: Haji Md Rafique Ansari

B =]

‘Name ¢ Yasmin Hassan
Husbands Nama: Syed Manandi
Hassan

‘House Nurmber : 46

Age 1 55 Gender | Femals

syfaldaty oyt
129 Gander :ﬁﬂll@ara“] 4
Read. No.-8087/19
Commsion Uplo

o

Mame : Taial Saba

Fathers Nama: Golam Mohamriad
House Number : 44

Age ! 36 Gender | Fernale

L

MFN3313830

| 28!
Name : Nasbeon Sheikh
Falhers Name: Shamsul
House Number : d6E
Age : 49 Gender : Famaw

House Number : 48
Age : B4 Gandar : Male

| 301
MNama : Zaheda Bagum
Husbands Name: Sk Md Ahia
House Number : 48
Age : 76 Gender : Femals

Age as on 01-01-2024

Date of Updation- 01-11-2023

Total Pages 31 - Page 3
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e IV MALL UYL

[

Name : Sk Zalaruddin
Falhers Mama: Sk Maohiuddin
Houso Number : 48

Age : 71 Gonder : Male

Section No and Name 1-DILKHUSA ST, (PRE. EVEN NO. 46 TO 92 & ODD NO. 49, 97 & ITS BY NOS)

WB/23/152/069592

Neme : Sk Akhlaruddin

Fathers Noma: Sk Mohiuddin
House Numbor : 48

Aga : 6b Gender 1 Male

%

——
Seonzrsas | [

T Namo : : Ekramuddin Ahmed
Falhers Name: Ansaruddin

House Number : 48

Ago : 59 Gender : Male

Mame : Buland Zafar |
Husbands Name: Zafaruddin
House Number : 48

Age : 58 Gender : Female

Part Nq» el

35

Name : Rehana Akhlar
Husbands Mame: Sk Akhlaruddin
House Numbar * 48

Aga 1 57 Gender : Fermale

XO0A2758639

Name : Musharrat Ekram

Husbands Nama: Ekramuddin Ahmad
House Number : 48

Aga : 53 Gender : Fernale

House Number ; 48
Age i 51 Gender : Female

Husbands Name: Md. Rahgue &hmed
Hotise Number : 48
Age : 40 Gender : Female

MFN2044154

o %
Name : Shabnam Ahia Hame : Sabina Yeasmin
Others: Mukhtar Alam

Name : Md. Siddigur Rehaman
Fathers Name: hd. Abul Hasem
House Number : 46

Age : 38 Gender : Male

Name : Md. Sarowar Hossain Purkait
| Fathers Name: Md. Abul Hasem
House Number : 48
Age : 34 Gender : Male

X0A2093201 | || a4
1 Name : Anjum ~lossan
Hugbands Neme: Md Sarcwar Hossain
Pursail
Houge Numbar : 48

Mame : Sahesta Ekram
Fathers Name: Exramuddn Anmed
House Number : 48

Age 127 Gender : Female
Age 131 Gender : Female
|
|j’ X0A2612158 | 44| XOA2612141
Name : Sk. Adnan Zatar

Falhers Name: Zataruddin Sheikh
House Number : 48
Age : 26 Gender : Male

Mame t Angm Zalar
Satrers Name: Zatarooann Stk
ouse Numbar : 48

Name : Maria Ekearm
Fathers Name: Ekramuddin

House Numbier @ 48
Age : 25 Gendar  Fer ale Age 1 23 Genger : Female
MENO160598 | [ 47 WB/23/152/069589 48]
Nama : Sk Maehboaob Ahia dame i S

Fathers Name: Sk Md Ahia
House Number : 48
Age : 58 Gender : Male

Nizamuddin Abmag
“alhars Nama: Ansaruddin Ahmed
=ause Numbar : 458

Ago 1 48 Gander  Male

Namp ! Shazia Akhtar

Fathers Nama: Sk Akbtaruddin
House Number : 48

Ago 1 37 Gender : Femaio

|
| —
' Name : Rumana Akhtar Hama ! Nzamuddin Name : Hzzra Bagum
| Fathers Name: Akhtaruddin Shaikh F-athars Name : Fanduddin Husbands Name: Nizamuddin
‘ House Number : 48 Houee Number : 494 House Number : 494
| Age : 33 Gender : Femnale Bae : BS Gender : Male l Ago : 49 Gender : Femaie
| 52] WB/23/152/069035 | || 53

Name : Md Zaid ,
Falhers Name: M A Buksaquerdn
Houze Mumber : 494

Age : 64 Gender : Male

Mam: : Moorzhan

| Sdl

Fussk anas Nameé: Maidasem
piouse Numbar @ 4804
Age : 50 Gender ! Female

Name : Nadimuddin
Falhars Name: Nizamuddin
House Numoer : 494

Age : 54 Gander ! Male

[ o

Name : Nasiruddin
Fethers Name! Nizamuddin
House Number ! 49A

Age ! 49 Gender : Male

MFN2475820

Name : Amita Barman
Husbands Name: Shyamsundar Barr an
House Number : 464

Age | 62 Gender : Femaie

MFN3000742

|
Namna : Sehdeep Burman
Falhe:s Name: J. Burman
House Number : 494

Age : 43 Gender : Male

Holla 08710
anmms#on Uplo

Fane 3855

Name : Hasht Ahmac
Husbands Narne: Phastuddin
House Number : 498

Age : 71 Gender : Femals

Age as on 01-01-2024

Total Pages 31 -

Page 4
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..};ﬁly Constituency No and Name : 161-BALLYGUNGE
wn No and Name 1-DILKHUSA ST.(PRE. EVEN NO. 46 TO 92 & ODD NO. 49, 97 & ITS BY NOS)

\%

83
Part No.:13$1

2 * Md Zakir Hussain
Ailhars Namao: Md Saf

WB/23/152/349598

—

Name : Sulanu Ahmad
Falhers ilama: Phasiuddin

XCA1704281 |

[ JR—

WR/23/152/040058

Nama : Ashral Ali
Fathers Name: Alimad Al

Nama : Sk Arman Hussain
Fathiers Naros: K Hussain
“ouse Numbar : 50A

Age : 74 Gender : Maie

Nameg : Mun Begum
Husbands Nama: lsrat
House Number * 308
Age 164 Gender : Female

Fouse Numbar : 498 House Numbar : 498 House Wumber : 504
AG2 1 53 Gendine © Maly Age : 51 Gender : Male Age + 79 Gender ¢ Mals
= [ o] |

Mame : Ash Mohmed
“alners Name: Tabarak
~lo158 Numbe: : G0A
Age : 59 Gender : Male

———
: 671

Name ! Akiar Begum
Huskbands Name: Asrai Al
Hgues Mumber : S04

| 2ge : 5¢ Gender : Fermizie

_

B

Mang :Ishrat Janar
Huzpanae Name: Salauddin
House Mumber : 304

Age 157 Cender Famale

&)

'~z 55 Gender t Female

“ame : Aenana Khatoon
Sushanas Name: Allauddin
tause Numoer ° 504

| 70]

Name : Md Raesh
Fathers Name: isran
'-Ll sa Number : 50A

———=

Fa|
Narr.e : Rasida Bagum
Hugbands Name: Armizn

IC
I ~Nama @

Sk. Tajuddin
~zltars Nama: Ashraf A

Name : Md. Raja
Faihers Name: Md.tsrail
Housg Mumber : 50A
Age : 44 Gender @ Male

k.
Narmm ©imean Hossain
Fathers Name: Arman
House Number * 504
Age @ 44 Gender : Male

House Number : S04 House Number : 50A
Age : 54 Gender : Ms'e Age 154 Gendar : Femalg | Aue i 47 Gaader : Mate
| l
i
73 MEN2044410 | ] 74

il

|
I

] —

Narma T Md Badshat
Salhers Name: Md. Israd
Houze Mumhber : 504
Age 142 Gender : Male

[ 7

Name : Sk. Raju

Falhers Name: Achrafl Ali
Hersa Number @ 50A
Ao © 42 Gonder @ Male

[| - 7]

Narme : Sk Nizamuddin
Fathors Nama: Sk Saluddin
House Numbar : 504

Age 142 Gonder : Male

MEN2896a47 | |

78
Nama : Md Wazir
“athors Nama: bd Israil
=nuse Number : 56A
“ga + 40 Gender : Malo

T 79l

"

[ Name : 5« Reazuddin
ratners Namat Sk Ashrat -

| riuzse Mumiber : S04

34 Gendar © Male

Ao

[ —

Narma : Firdous Hussain
Husbands Name: imran Hussan
Housa Numbai : 504

| Age : 25 Gender : Fema'n

—

X0A1471457
Name : S1C DILNAWAZUDDIN -
“ulhers Narria: Sk Salzuddin
Houze Mumbar 1 504

Age ¢ 34 Gendor © Mala

|

[ &

Name : Md Parves
Fathers Name: Mc lerail
sicuse Muember 2 50A
Aye 1 34 Gender : Male

&

Name : Sk. Azaharuddin
Fathers Mame: Ashral Al
Housa Numbar : 504
Ags ! 31 Gercer ! Maie

—

— agl
Ag i
Mama : Shabana Begum
Hustands Name: Tahin Khan
House Numbar * 50A
Age @ 41 Gender : Female

Navse = Sunny Chowdiun,
Fathers Name: isiait
House Number : 504

Age + 35 Gengei | Male

Sealdah Court
Kolk:.ta 14

88

Nnrn‘. MlMIBegLun
Falirers Name: Israil
House Number : 50/4
Age : && Gandar : Female

]

S

Name : Nushral Khatoon

Falhers Narng: Bk Satacddin

Flouse Number : 504

Agg |33 Gerder : Fernaie -

[——

L%

Nama : Zainab Bagum
Falhars Nama: Sk. Alauddin
rouse Number : S0/A

Age : 30 Gender : Fumale

Age as on 01-01-2024

Dats of Updation- 01-11-2023

Total Pages 31 - Page 5
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Assembly Constituency No and Name : 161-BALLYGUNGE

Section No and Name 1-DILKHUSA ST.(PRE. EVEN NO. 46 TO 92 & ODD NO, 49, 97 & ITS BY NOS)

Mama : Ashi Begum
Falhers Name: Md Rajesh
House Number : 50/4
Age : 26 Gender : Female

XOA2658482

L =

I | Name : Swoely Khatoon
Faihers Name: Md Rajesh
Houso Number : 50/A
Age : 23 Gonder : Female

Name : Razia Sultana Khan
Husbands Name: A Khan -
House Number : 508

Aga : 74 Gender : Female

Name : Sheikh Mazmul Huda
Fathers Name: Shakh Nurul Huda
Housa Numier : 50B

Age : &8 Gender : Male

—

MFN2476125

—

Iarne MDD KAMRUZZAMAN
Fathers Nam:z: Setkh Nurul Huda
House Mumber : 508

Age 165 Gander : Maie

[

Housa Mumber ! $08
Age : {1 Gender : Maie

Name : Abu Hamd Md, Samsud Coha
Fathers Name: 5k Badiud Doa

Narne : Camar Suitana

Husoands Mame: Ek Nazmul Huda
House Number @ 508
Age : &1 Gender : Female

Marme & dukualika Al
Husbands Nama: Ashral 43
Hzuse Number : 508

Age * 57 Gender : Femal=

100

FN2044527

]

Marne : Armed: 3egum

Samsug Deha
House Mumher . 508
Age : 55 Gender

T rAamsie

Husoands Name : Abu Hart | 4.

WB/23/152/0690677

101

Name : Eja2 Khan

Fathers Name: A Khan
House Number : S0E
Age : 53 Cander : Male

Hame : Shanma Begum
Falhers Name: Nurul
House Numeer : 508
Age : 51 Gender : Female

Mome : Javed Al
Falhers Nage: Roushon
Heuse Nurnber : 508
Age 148 Gendsr - Mae

WE/23/152/069074

MName +Ashol Ali

Maothers Name: Mulkuiika Ali
House Number : 508

Age : 44 Gendet : Male

106

| —

Mame : Manari Al
Husoands Name: Ashil Al
Heuse Nurnber : 508

Age : 44 Sender : Female

Name : Nadia Doba

House Number : 508
Age : 13 Ganger : Female

Faliers Name ! Abu Hanil Md Samsud Dohz

Nama * Mohammad Inshanul Huga
Faitiars Neme: Sheikh Nazmul Huda
Hause Number : SOE

]| —

Mame : Nabesha Doha
Fathers Nama: Abu Hanil Md Samsud Doha

108
Narne : Syad Zahid Hasan

Faihers Namo: Lt Hasan
Hausa Number : S0/8 House Number @ 544
Age : 20 Gender : Male Age 2 23 Gardor : Female Ago 7% Gender @ Male
s
100 i [| 1o
Name :Md Jamil Hassan

Fathers Mame: H Hassan
House Number : 544
Age - 08 Gonder : Mala

12 MFN2476224

Name : Parvean Hasan
Huzhands Mame: Zahid
Houzs Numbar : 544
Agn ' 68 Gondsr : Femals

[ ml
== "W

Hame : Nasrean Hassan
Husbangs Name: Jamy!
House Numizer : 54A
Age : 64 Gonder : Female

K]

MNurme  Md Usman Khan
Fathers plame: M Raza Khan
House Nunber : 544

Age : 05 Gender : Male

[ &

Name : Md mbal

Fatmers Name: Md Masud
Housa Numbar @ 544

Age i 64 Gerder : Male

4

Name ! Kislwar Khan
Husbands Mame: Usman
House Number : 544
Age : 63 Gender : Female

WB/23/152/069078

Name ! Satra Begum
Husbands Name: Abdul Hamid
House Number : 544

Age * &3 Gender  Female

"7

MName = Mukhtar Alam
Fethers Name: Jahangr
Haouse Mumber : 548
Age 1 59 Gender : Male

Name : Yesmin Beguin

b

Husbangs Name: igbal
House Numbe: : 544
Age : 58 Gender : Female

Age as on 01-01-2024

Ua eol Updation- 01-11-2023

| 120
MName : MdJ Rafigus

Fathers Name: Abdul Aziz
House Number : 548
Age : 54 Gender : Mals

e

Total Pages 31 - Page &



[ERTbly Constituency No and Name : 161-BALLYGUNGE

¢ on No and Name 1-DILKHUSA ST.(PRE. EVEN NO. 46 TO 92 & ODD NO. 49, 97 & ITS BY NOS)

# slhars Name: Jalangu
Houso Numoer : 54
-Age : 54 Gonaor : Ma e

e o R R

1N

33

Part No, : 131

MFND161091

Nama : Abdul Hanif

WB/23/152/065084

Age : 53 Gender : Male

|

Namo : Abdul Rashed
Falhers Name: A Hamig
House Number : 544
Age : 49 Gender : Male

WB/23/152/069085

=
124 |
Name @ Md Rap
Falhers Nama: Magtwoal
House Numbes @ Sda
Age : 47 Gendar : Maia

Lisee

WB/23/152/069554

[

Name : Adnan ichan
Mothers Name: Kishwar
Houge Mumber : S44A
Age : 46 Gendar : Mals

126

"ame : Shahzes Khan

Maothers Mame : Kishvear

rhouse Number : 548
4ge : 44 Gender : Famale

I

Name : Md. Sudmue Ansar

Fathers Name: hd. Allacce n Ansarn
House MNuinber © 544

Age - 47 Geadar tMae

MFN2044647 ] 128

MName= : Tabind& Haszan
Fathers Nama: Jamil Hassan
Rouse Numbar : 544

Age 40 Gendar : Female

F

13¢
MNarme : Mezzn Anmed
Fathers Name: thim Aline
House Number @ 5da
Age 1 23 Genaor | Male

MFNZUddots |

XOA2528220
MName rhid Sharex

v obers Name: g Rs)cque
¢ luuse Number @ 344

\ AaE 20 Gencer * Maia

KOA2684942

—

13

Name : Saimz Alam
Husbands Mame: Fayaz Alar:
Houge Number : 544,

Age : 49 Gender : Femals

=

MFNZ8%645::

132]
\Jarr e . S Kamrar Hassan
Fathers Nam? Md Jam ! Hassan
House Number : 544
Aze +36 Gender : Male

133
Name : FARZANA HOSSA)
Falhers Name:
House Mumbe
Age : 55 Gandar @ Fermale

L

XO0A2752210

MFNZZ13854
Name : Danish lqbal

Faihers Mame: Moharnmad Igbat
House Number : 544,

Age : 35 Gender : Mala

—
135 KOA2B06842

fama T Abdul Sharued
Fulhers Namo: Abdul Harmia
Houss Number : 544

Ags 38 Genoer - Male

Nama : Abdul Tahe
Falhars Name: Abdul Harr
Hause Number @ 544

Agoe : a7 Sendor @ Male

137

Name : Nujhat Parvin
Husbands Name: Md.Rafiquo
House Numbar : 54/A

Ago : 54 Gender : Femnmale

138

MNama : Aamic Ahmod

| Fathars Nama: lbrar Almise
| House Number : 54/4

A 31 Gender @ Mae

XOA2153542

139

Name : Ozar Alam
Fathers Name: Favaz Alam

XOA2437531

Name : Md. Imran
Fathars Name: Md., Rafique

‘ 141 I MFN3252939
Mame : Reazuddie
i Mothers Name: Sahada Begum

Husbands Name: Reazudd
House Mumber : 5é
Age : 36 Genader : Femnale

Housa Nurmber : 54/2, House Number : 54/4 '| Hse Murber © 58 %
Age : 28 Gendar : Mae Age : 25 Gender : Male | 450 ¢ 42 Gender : Mae ﬁ
|
L —_— — -
e | [——
l 142 X0A1629187 143 | i 144, MFNO0021477
MName : Shabnam Khaloonr Mame : Sk Ayaz

Fathers Name: Sk Mohinudgin
Housa Number : 56
Age : 33 Gender : Maie

¢ Hame : Sahada Begam

i Husbands Name: Monuddin
House Number : 5aML)

Age 59 Gender : Female

—

[ s

Name ! Rina Begum
Fathere Mame: Stucandar
| Holise Number : 65
Age : 48 Gender : Female

/ : esl*L.as - g
g wrn.fas.la\ad )
Sl “Gb‘élfﬁh Court | Lt
%[ Kolkata-14 | welibec.
Reqd. No.-8087/10 f_

I 148

|

Narme : Menoka Das
Husbands Name: Ganesh Cas
House Number : 688

Age : 53 Gender : Fernale

PO Q' on1764s1:
o . S June 2075 ,
A /
FathersNgme? A TS \&
Haouse Ni

&0 S

Age 145G

M?l

i Mame : Ganesh Das
Faihers Name: Laxman Das
House Number @ 688

Age ! &0 Gender : Male

MFH1248510

XOA2528214 I
Name @ Mang] Dag

| Fathers Name: Chhote Lal Das
Houss Number : 688

fga 40 Gender : Ma's

Age as on 01-01-2024

Date of Updation- 01-11-2023

Total Pages 31 - Page 7
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Section No and Name 1-

[

Namg : Kabita Das

Falhers Nama: Lal Baby %as
House Numbor : 688

Age : 36 Gendor : Femalg

Name : Degpak Nayak
Fathers Nama: Sankar Mayak
House Numbor : 83/8

Ags : 43 Gender : Male

Name : Knairunnassa
Husbands Name: Sk Kalachand
House Number : 97

Age : 78 Gerder : Famale

L]
Name : Akhtar Hossain _
Fathers Name: Abdul Kasim
House Numper : 97

Age : 71 Gender : Male

163

Name : Sk Shikandar
Fathers Name: Khalirul
House Number : 97
Age 1 67 Gender : Male

G swine 10 -BALLYGUNGE
DILKHUSA ST(PRE, EVE

HSV343457 %

152

Name : Sadhy Singh
Falhars Name: Kamia Singh
House Number : 688

Aga 1 69 Gender : Male

Name : Rabiz Begum
Husbands Name: Nurul Hasnat
Hause Number : 770

Age :dd Gender : Female

=

]
o
m\\

X0A2818093

|

| | Mame D wamrinnesss
Fuzbancs Name: Me Hye sian
| Heuse Muniber : 27
Age i 14 Gender < Eama,

WB/23/152/069601

N NO. 46 T0 92 & ODD NO. 49, 97 & ITS BY NOS)
= ———aueteal Gl 8 )

Nama : Sabitri Hela
Husbands Name: Fiabi Hela
House Number : 48/8

Age : 65 Gender : Fernalo

Name : Mir Ashiqua Jan
Fathers Mame: Mir Hasan Jhar-
Housa Number : 97

Age ! 79 Gender : Male

_-_-_____‘_______'__—————-_._I
158 I WB/23/152/069201

[ w | WB23:152/060101 |

Name : Md Anwaru 1 lagus
Fathers Name: | Haque
House Number ; ¢7

Age ! 71 Gender : Male

o1

Name : Sk Mantu
Fathers Mame: Motincidin
Hause Number : 97

Age : 70 Gender : Male

H

_

MName : Nasiruddin Ahmed
Fathers Name: Mohinddin

Age : 69 Gender ! Male

WEB/23/152/ 065233

ouse Number : 97

Mame : Arman Mesa

Husbands Mamea: Abdul Hannan
Freuse Numnbar 1 97

Age 187 Gander : Female

166[

Namg : Golam Moinuddin
Fathers Name: M Rafique
House Number : 97

Age : 64 Gender : Male

WB/23/152/069242

-

Name : Rehana Begum
Husbands Mama: 5 Al
House Number : 67

Age : 05 Gender : Female

=L

MFMG162271

ATERaT s

Name : Sk Sahazahan
Fathors Nama: Guddu Khan
Housa Numbor : 97

Agu © 64 Gandor : Male

_—_——— . =
WB/23/152/060230

R i)

| —

Name : Nasor Khan

Falhers Nama: Shamsul hagua
Housa Number : 97

Age 1 64 Gender : Maie

WE/23/152/049240

Fathers Nama: Md. Ibrahim
House Number : 97
Age : &4 Gender : Maie

L

Name : Mo Satique Khan
ialhers Mame: Shmsul
House Number : 97

Age : &4 Gendor : Male

| l
I I 5 i —

169 MFN20448 l 170
Mame | Parwez Akhtar 3

Age

Name : Feroza Begum
Husbanas Name: Nasiruddin
House Number : 97

WB/23/152/069234

164 Gender : Famale

[

Name : Saheda Begum
Husbands'Name: Mushrata
House Mumber : 97

Age : &4 Gendear : Female

175

tiame : Jahanara Sequm
| Muskands Name: Anwary!
tiousa Numpar 1 67
~Ge : & Gender  Female

*
MFNOT6 1604 | | wsl

Houe

Mame : Dular: Begum
Husbands Mame: A Hussain

Age

@ Numbar : 97
64 Gender : Farnals

Name : TAPASI NANDI

Husbands Name: Gopinalh Nangy
House Number : 97

Age : 61 Gender : Female

Sealdah Court
Kolkata-14

Pl otaled 2 Tl

-

Age:

Name : Zafaruddn Ahmed
Fathers Name: Ezaharuddin Ahmas
House Number : 97

wr MFNZ044824

60 Gender : Male

L. 4 L1
DRIV

(—

Name : Sk Kamal Uddin
Falhers Name: Kalachand
House Number : 97
Age : 59 Gunder : Male

OUDTTTY

180 WB/23/152/069158

Age as on 01-01-2024

Date of Updation- 01-11-2023

Name

Falhers Nama: A Karam
House Numbier : 97

Age : 59 Gengder : Malg

T Asghar Hossain

Total Pages 31 - Page 8




“stituency No and Name : 161-BALLYGUNGE
nd Name 1-DILKHUSA ST.(PRE, EVEN NO. 46 TO 92 & ODD NO. 49, 97 & TS 8Y NOS)

’a’ Part No.: 131

Mame: Astal
mber 197
Gendoi : Femglo

WB/23/ 152!’069208 ] 2_\
Name = Arifa Khatun

! Husiands Name: MU Alam
House Number : 97

| Age + 59 Gendar : Female

MFND161TE2

[ =

Marr.e : Noorsama Begum
Hustands Mama: Sk Maniu
Housn Number : 97

£q0 : 5% Gender : Femala

WB/23/152/069235

84
& tKnuedy Begum
sards Mgt Abitar Kossan
sa Mumoar 1 €7

Nﬂ!’“\ﬂ Sk Salauddin
Fatiers Mamaz: Md Hussian
rouss Mumboar : 97

Hewozz d umber 197

Mame : tohammad Atique Khan
Fattars Naine: Shamsul Hagque

+ 50 Gander © fomale | Age 157 Gender ! Mais age 1 07 wander @ Male

|
—— e 2 ==
___i’-l | 188 m]

e Moon Begum
Jul'Gs Name: Salkue
ze pumber &7

: 57 Genaer * Female

Mame @ SHAGUFTA BEGUMA
Huskands Nome: G Maimurddin
House Humbzr 197

Naraz ¢ A5sanuddin
Fathers Name: Osman Gani
House Muriber 197

Age © 57 Gender : Fermale Age © B Gander * Male
s | e —_— e —
190] WB/25/182:1 i 191 XOA2915270 | r 192
8 7 Alraz Bagum Mame . Som Begum | Mans © Tasima Bibi

sands Name: Babu
se Nurmier : &7
: b8 Gender © Femals

Huscands Mame: Mo Mumiaz
Hlauge Numter 1 97
Age 1 55 ender : Female

Hougs Humoer 197
Agr : 53 Jienger : Femaie

Husbarde lamat Sk Kamaluddn

s : Farvda <enz

Dangs Name: Zataruadin Ahrme @

su Mumber : 97
+ 53 Gende: :Female

194

Mame - Nasrsen Khan
Faihers Name: Samsul Hague
House Number 197

Aga 53 Gander : Femals

Name : Anish Khatoon

Flo s Number 97
Aga 53 Gender : Female

Fathers Mame? Matiur Rahaman

MFN1651686

95
107 5K Jarmi ain
igre Name: Sk Xalachard
3z Mumber : 97

N'l—lr hasimara Bagur,
Falhers Nams: Md Hussian
Housa Numoar : 97

[

Narne Wi Asit Jan

House Numthar 197

Fachare hama: Mir Ashique Jan

Lh2 Grade - Mala A3s 52 Genrter 2 Female Age L1 Sender : Male

199 200 201 X0AZ915304 |
RCER R taame  Skigoaluddin han Mo Alam
@rs Name: 2, Al Faltiers Nama: Kalachang lama: Md Hoss'an

se bumbar 1 97
181 Gandear * Male

Souse Number 197
~ije 151 Gendar : Mais

l

heuse Numoer 197
Aze 51 Gonder @ Mala

202

1 " Spaikh Fazur Rahiaman

ierg Mame: SHAH MOTIUR = AHAMAN

s Mumber ; 97
51 Gencier : Maiz

[ 29

Namz : Fuksana 8egum
Falters Namir: Sk Kalachand
House Numter : §7
Age : 51 Gender :

¥DA2758571

‘ _ 204]
Mamea : 5k Jalaluddin

Houze Number : 97
| Ago - S0 Gender * Male

Fzlhers Name: Sk Kalachang

XOA2818045

205

e : Zaheda Keniz

jars Mame! Abdul Hannan
58 Mumiper < 97

+d% Gender : Fsmals

Ndife Fa 22 Brggidah

J Srivastava
Court

207]

MName : Sk Shahnawaz

me: A T ) " Felners Name: Dulera
;K’J' ata-14 ; _- House Number : 97
149 Gi r.aeRegﬂnm -8087/10 pe S8 Age 18 Gender : Male
Commsion Upto
|
June 2025 \g:t{! il

___ =]

e+ Mir Asad Jan

jers Name: Mir Ashigue Jan
se Number : 97

: 48 Gender : Maie

as on 01-01-2024

OF

MNamia 1 Md 18
Fathers Name: ATToa BI—
Holise Number : 87

Age 48 Gender : Male

|
AOAZTE8T52 |

20
:i Hars @ Angud Begum

House Member : 97

| Husbunds Name: Parwez Aldhlar

Age : 48 Gender : Female

Date of Updation- 01-11-2023

Total Pages 31 - Page ?
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oy Constituency No and Name ; 161-BALLYGUNGE \ % R— ":‘
i No and Name 1-DILKHUSA ST.(PRE, EVEN NO. 46 TO 92 & ODD NO. 49, 97 & ITS BY NOS) . ;

n meNote2107 | ([ 2w XOA2842995 213 MFH11650795 | .
J0ASAN BEGUM S | | Namo : Restniz Bagum [CETETE || Namo :MOHAMMAD HABIS g - L
Name: Sk Kalachand 1 #| | | Fathers Nama: MC: HANIF Fathers Name: MOHAMMAD HANIF T
lumbar 197 House Number + ¢/ House Number : §7 s

Gender : Fomale Age : 4B Genoor & Fomalg Ago 47 Gender : Malo

_ |
214 i 21E l I 2I6|

Wid Asrad Hussain Nama ; Arat “hatoen Name : Yasmin Begum

Name: Asral Fatnars Name: & Hussair: Fathers Name: Musaral Hossain

umber : 97 Houses Mumber 1 67 House Number : 97 .
Gender : Ma'e Age : 47 Ganaer : Female Age ' 47 Gender : Femate %

| |

217] MFN0162008 | || 219
‘hamad) Hague o Name : %ar: - alema Nama : Sk Akbar
Name: Shemsui Husbanas ~amas dsac Jan M Fathers Name: Sk Kalachand
umber ¢ 97 House Nurezgr 37 House Number | 87

Gender : Female Age 147 Gancer  female Age * 46 Gender : Male
|

L

20 =]
Ad Islam Name @ Julee Jegumn Mama : Md Rashed
dama: Mahmood Alam Husbangs Mame: Mohammac fea Fathers Nama: Sk Sikardar
umber : 97 House Numiir : 57 House Number : 97
Gendor : Male Age 145 Geruee tFem e Age ! 44 Gender : Male

223 I 224 225

! shafia Bagum Name @ fsreg fugs Name : Anjum Ara Begurn

Is Name: Sk Shalauddin Husbands Nz e Md thine Falhers Name: Md. Alaim
umber : 97 House Nurmlir 1€/ House Number : 97
Gender : Female Age 144 Genidles : Female Age : 43 Gender : Femals

—a xonsraze
iablya Bagum MName : Rashma Esgum Name :Md Ismail
s Mama: Shah Md Alam Fathers Name: Asnral Hossan Fathers Name: Sk Sikander
Jmber : 97 f A House Mumtbser 15/ House Number : 97
Gender : Fomale L Ago : 42 Genls @ Fomiy Ago * 41 Gendaor : Male
.s}‘ﬁ!.g
__I 1 =
~ 5 1 ~
229 X0A252822 | |I : 3o| 231§ MFFi2476430
‘aijabin Seguin z X Mame : Mir &rshadd Jan Name : Md. Islam
\zime: Malka Bio e Falhars Name : M1 Ashik Fathers Name: 3k. Shikandar
simbar 97 House Nurmby 157 House Number : 97
3endsr : Female : Age : 39 Gender : Malo

5

e e

232 | XOAT764521 234 MFri2477305
k Faja Name : Alsar Y Narne : Sk Wasim
fame: Kalachand Husbanas Have: Fathers Wame: Sk Shamsuddin
imbe; : 97 House Nurmia Housa Number : §7
Sender : Mala Age : 39 Gender : Female Age : 36 Gander : lMale
1
235 MFN2477321 ’7 237
aweaed Akhrer Mame : Sk Reazuddin
lame: Golam Moinugdin Fathers Name: Sk Mantu
imber : 67 House Number © 97
3ender | Male ! Age ! 37 Gender : Male
Sealdah Court
Kolkata-14
— Regd No-8087/10-
I 1
& : AR093177
238 msion Uptu 240
id Asii Nafye™ dmy 3Igu;§£ MP‘} g | | Name : Baby Sullana
ame:Md Alam :u L SR i ;{) AW I :u sbands Nbama .O:_;k Abdul Rahaman
imber : 97 oUSE U i \’\ i nuse Number : 97
3ender : Male Age : 3 F"@F \ / i || Age : 35 Gender : Female

n 01-01-2024 Date of Updation- 01-11-2023 Total Pages 31 - Page 10




'lbly Constituency No and Name : 161-BALLYGUNGE
\t 9n Noand Name 1-DILKHUSA ST.(PRE. EVEN NO. 46 TO 92 & ODD NO. 49, 97 & ITS BY NOS)

(R SRR SO R T T RN

9

37

Part No.: 131

T 241
yna : Taranum Khatoon
"ushands Name: Md, Rast 2
{ touso Numbar 197

Age : 35 Gendor * Famale

(

X0A2093193 242

Name : Zeonalh Jasmin
Husbinds Name: Sk, Akbar
House Numbar : 97

Ago 1 35 Gonder : Femplg

X0A265307¢ 243

Mame : Yasmin Begum
Falhers Name: Mohommad Idris
| musl NLI'HEIEI' 9

xomoazoﬂ

[ ||| &2t 034 Gendor : Fomaie
1 N !
| _| | —
llﬂ 245 KOA2737094 246
l Naine  Anwara Khatoon

| Husbands Name: Mi Arshad.an
Souse Humba- : 87
£9e M Gender : Female

Nama | Mohammad israil

Fathars Name: Mohammad smar
Heuse Mumber : ¢/

Aga 33 Gander : Male

L

Name : Sk Jumman
|| #atners Name: Sk. Kamaluddin
| rieusa Mumber 1 97

+oe 1 32 Gender : Mala

X0A2093185

rathers Name: k. Shahjahan
House Muaniber 97
AgJe 112 Gendar © hlale

| I

Mame : Md Mushiague
Fathers Name: Md Muiriaz
Housa Number =47

Age : 2" Gender ! Male

L

1 247] Xon1704505 | |[ 248 i ) l‘———'m S
Name @ Sk. Humuyun ¥ i i =

| iame : Zaba Begum
Husbands Name: Sk Wakim
House Number : 97

Aae 1 31 Gender : Ferale -

XOA2153575

|

250
| I l_—_.
| l Name : Amna Khatoon
| | Mothers Name: Duian Seqr.
|| House Number 197
Age : 31 Gendar @ Famale

| : 251]

Name : Pasban Moin

Faihers Name: Golam Mowudon
House Mumbar : ¢7

Age : 28 Genger : Farmale

Harne : Rounak

tathers Name: Kamrnen Nessa
figuse Number : 97

~08 1 25 Gander : Femaie —

XOA2673044

| L S

| T - A

B 253) i 254 KOAZATSST, | 255
| l : Shaia Parver Name : Alya Khanum

Miers Mame: Farves Akhior

Age : 25 Gender : Fernae

Fathers Mame: Md Aigue Khar
House Number : 97
Age : 24 Gender : Female

iName : Nafisa Khan
Falhers Name: Naser Khan
House Number + 97

Age : 23 Gender : Femala

'I
‘ Heuse Number 1 97
[
|

256 XOA2677011 | 257 [[ 258]
| tiome : Arshi Hussain Nama : Md Amir Mame : Mir Athar Jan
i Falhers Name: Asghar Hus an Mathers Mame: Asmat Ara Falhors Nama: M Asif Jan
House Number : 97 = = House Number : 97 Rnuse Numger : 97
Age = 23 Gender : Famale Age : 22 Gonder : Male Ago 122 Gender : Male
5, W
259] XOA2798452 21

MName : Mohammad Sohail

Fathers Name: Shah Mohammed Atam
Fuuse Number : 97

Age : 22 Gender : Mala

MName : Sk Zafar All

Mothers Name: Reshma Begum
House Number : 97

Age 122 Gender : Mals

[

Name : Md Reaj Ahmed

| l-athers Name: Musharal Hossain
| House Number : 97

~ge : 43 Gender 7 Male

MFN2044816

[ 262

MName : Firdousuddin Ahmed

—

Mamg :.Saadiya Ahmed

Namu : Sunran Alam

Howsa Number : 97
Age : 21 Gender : Fermala

Falhers Mame! Shah Mohammed Alarm

Commsion U plu
June 2025

Mame : SAHEDA BEGUM
Husbands Namea: MD HAN'E
House Number : 97

| Age : 48 Gender : Female

F
(—
l
|
i

Husbands nma'mg'n’ar Hossain
House Number : §7
Age : 55 Gender : Famale

Marme :Md Alam -

| Fathers Namet Nasruddin Ahmad Fathers Nama: Zafaruddin Ahmed Fathers Nama: All Akbar
| Hiouse Number : 97 House Number : 97 Houst Number : 97

age 41 Genoer : Male r— Age 1 65 Gender : Male
—

i 267

5
[ 2]

[Hame : Sazda Begam

ouse Number : 97
Ape | 36 Gender ! Female

IHusbands Nama: Amran Hossain

270

|
\ M .Ja-har. Ara Bagum

Husbands Mame: Md. Alque
Huuse Number : 97
iyge 42 Gender : Female

Age as on 01-01-2024

Date of Updatlon- 01-11-2023

Total Pages 31 - Page 11



Assemply Constituency No and Name : 161-BALLYGUNGE
Section No and Name 1-DILKHUSA ST.(PRE, EVEN NO. 46 TO 92 & 0DD NO. 49, 97 & ITS BY NOS)

Nama : Musarrat Begum
Husbands Name: Ismail Md
House Numbar : 97

Age : 36 Gender : Femala

XOA0663666

XOA2271484

Name : Rupak Das Gupta

Falners Name: Harondra Narayan Das Gupta
House Number : 97
Ago * 43 Gandor : Malg

Namo : Kumkum Dasgupta
Husbands Name: Harendra Dasgupta
House Number : 97

Age : 70 Gondor : Fornala

274

Name : Hirok Dasgupta

Fathers Name: Harendra Dasgupta
House Numbar : 07

Age : 48 Gender : Male

XUA?BJSMB

‘ 2?5|

Name : Bhaskar Duttagupta

| | Fathers Name: Sailgndra Duttagupla
Houss Number : §7

‘Age + 83 Gender : Male

276

Name : Sufatna Duttagupta

Husbands Name: Bhaskar Duttaguaia
House Number : 97

Age : 77 Gender : Female

7]

l\ame ¥ashodnara Duttagupta
Fathers Name: Shaskar Cultagupta
Heuse Number : 97

Age : 49 Gender : Female

iE

278

Mams : Anushi Eram
Fatnars Name: Sk Sajauddin
House Number : 97

Age £ 20 Gender : Female

i

{’F

279

Mame : Amrar Hoszam
Fathats Narme: Asral Hussain
House Number : 97

Age * 38 Gender : Maie

280]
MName : Mohammad ibral
Fathers Name: Mahammad Ismal
House Number : 97
Age : 2S5 Gender : Male

_

-

283

Name : Mir Ekram Jana

Molners Name: Tabassum Raina
House Humber 1 97

Age : 20 Gender : Male

XOA2986743

Name : Sail Jahan

| Husoands Nama: Farsgue Monammad
Hause Number : 97

! Age 1 42 Gender : Fema.e

-

T

28

Mame : Mir Aman Jan

Mathers Mame: Tanasaum Rana
Mouse Number =97

Age 119 Gander = Mals

A

| 284

Name : Shanila Khan
Husoands Name: Naser kKhan
House Nurnber : 37

l Age 143 Gender : Female

B

X0A2528289
Name : Kaunain Khan
Falhers Nama: Asiam Khap
House Numbey : 67

Age : 26 Gender : Male

!r

Namo : Shadaan Khan
Fathers Name: Naser Khan
House Number : 97

Age : 23 Gender : Mala

Ndrma NAZIM KHAN
! Fathers Name: ASLAM KHAN

House Number : 97
Age ¢ 19 Gender : Maip

X0DA2984474

Mame : Ayesha Khatoon
Husbands Name: Md Habib
House Numbar : 97

Age : 39 Gender : Female

L =0

Nama : Kajat Mukherjee
Fathers.Name: Akhil Mukher gg
House Number : 97

Age : 49 Gandar : Female

MFN2045789

288

Name : Sanjda Khatoon

Husbands Narme: Sk Faziur Rahman
House Number : 97

Age : 46 Gender : Fomalg

MName : Santany Mand|
Fathers Name: Gopmath Nard|
Housa Number : 97

Age : 35 Genoor : Malo

Name : Rubi Nand:

Husbands Name: Santanu Nanal
House Mumber : 97

Age : 25 Gender : Famale

XOA2937753

XOAZE77425
Name ! SAHIL PARVEZ

Fathers Name: PARWEZ AKHI AR
Houss Number : 97

Age : 25 Gender : Male

294

Name : Tabassum Ratigue
Husbands Name: Md Rsaj Ahmad
House Number 197

Age : 40 Gender : Femala

ﬂf_

295

Mame : Sk Abdul Rahaman

Fathers Name: Abdul Hannan Rahaman
House Number : 67
Age : 47 Gender : Male

|

207

RSN
Gﬁealdmh Court
Kolkata-14

!T

MName : Somalya Rahman
Falhers Name: Sk. Faziu Rahman
House Numnber : 97

Age : 26 Gender : Female

Regd. No.-5087/10

Mame : Sk Abdul Rahim

Falhers Name: Abau! Hannan Rahim
House Number : 97

Age 144 Gender : Male

o0s | [

WB/23/152/069212

* Tabar mﬂa%rg?
S

£

Name : Kanuk Saha

Husbandy Name ! Haripada Saha
House Number : 97

#Age : 76 Gender : Female

Age as on 01-01-2024

Date ot Updation- 01-11-2023

Total Pages 31 - Page 12




i ;f:iy Constituency No and Name

1 161-BALLYGUNGE

21

39

Part No. : 131

Athars Mame: Harpada Suna
4 Aouse Number : 97
¢ Age : 53 Gender : For.ale

L

i 304

4" an No and Name 1-DILKHUSA ST.(PRE. EVEN NO. 46 TO 92 & ODD NO. 49, 97 & ITS BY NOS)
S WB/23/152/069215
o : Chandra Saha g 1

Name : Juthika Saha

Fathers Nama: Haripada Saha
Houge Number : 97

Age : 51 Gender : Female

WB/23/152/069214

303

Name : Faraz Uddin Zaid

Falhers Nama: Sk Salauddin
Housa Number : 97

Ago : 21 Gender : Malg

XOA2937588

Name : Shrazuddin

WB/23/152/069160

305

Fatners Nan.e: Sk Munr
Hovsa Nurmihar : TR0
Age 1 74 Gander * Mate

Name : Aukhsar

Fathars Name: Asraf Hussain
House Numbar : 97, QTR-10
Age : 32 Cander : Female

o

Mame @ Ashil Mossain

%9

] ame : JUNAID KHAN

i Falhers Name: NASER KHAN
*House Number : 97U

age : 19 Gender : Male

| Fathers Nama: ASHAAF HSSAIN
| House Number : NO158
Age 1 59 Gender-t Male

MFN3213871

Age as on 01-01-2024

Sealdah Court
Kolkata-14
Reqd. No.-8087/10
Commsion Upte
June 2025

Date of Updation- 01-11-2023

Total Pages 31 - Page 13
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[ emara g =S LISMIAUL LY IV AU Naiie W iI-DALL I OVINGAE

Section No and Name 2-PARK STREET PREMISES NO. 116 &118A.

XOA0663963 } WB/23/152/069284

Name : Md Rashid Name : Muzaffar Alam R Y Namo : Khider Hayat Khan
Fathers Name: Abul Haval Fathers Name: Golam Falhers Name: Magsood
Housa Numbaor : 23A/F/4 House Numbor : 116 House Number : 116

Ago : 64 Gendler : Mala Age : 7d Gender : Male Ago : 74 Gendor : Male

an 2 3
Name : Akntar Hossain Name : Rena Begurm
Fathers Naing: Golam zilar:

House Numbar : 118

Husbands Mama: Md, Yusul
Age : &4 Gender : Male

Houge Nurmber : e
Age t&d Gender | Fernae

Name : Nocrighan Begum
Husbands hame: Akbar Hogs.«n
Housa Mumber ¢ 116

Age : 59 Gender : Female

WP T |
i i |
314 wai2352/069258 I 31s) [ 318 l
Nama | Ashia Khalun MName : Faszang Begum
Husbands Mame: Aktar

House Number : 114

WFN1651470
Age : 54 Gender : Female

Falhers Name: Yysuf
Housa Nurnber - 114

Age ! 54 Gender : Fernale

Name : Murtaza Hayat Khar
Falhers Nama: Abul Hayat khoa
House Number i 116

Aga : 49 Gender : Male

==
) Al 3]
Nameé : Md MNaushad

Name : Md Subhan
Fathers Npme : Muzzafiar Alam Fathers Nama! Ma Yas®
House Number : 116 4 l ! Houge Number : 118
Age : 49 Gender : Male

Aga 140 Gender : Male

|

e

Name : Md Irshad Khan
Fathers Name: Xhichr
House Numbe: : 118"
Age : 47 Gender : Male

Name : Rashid Akhtar
Fathers Name: Aktar
Hause Number : 116
Age : 47 Gender : Male

a2

(T
{ Name ! Farica Bagum ; Name : Shabbir Alaim
Fathe:iz Name: Golamezilani Fathers Name: Muzaffar Az
House Number : 116 Houge Mumber : 116
Age : 47 Gendar : Famam Age : 43 Gender : Male

323

Nama : Fathma Jahan Kouser Name : Mahtooba Khalonr
Fathars Name : Muzzalfar Alam 3 i | Fathors Name: Md Yunus

Housa Number : 114 k | Housd Number : 114
Age : 42 Gander : Female

324

325

Name : Arshad Akhtar

i Fathers Name: Akhtar Hlugsam
3 | | House Numbar : 115
Age 42 Gender : Fernala

Age : 41 Gonder : Male

MFN2474536

[ =l

Name : Jasmin Ara

Husbands Name: Arshad Akhlar
House Number : 116
4ge : 41 Gender : Female

| 327
-

! | 228

| Name : Kausar Jahan L 2N “ Name : Ashraf Jahan

’ Fathers Name: Muzafar Alam Fathers Nama: Muzafar Alam
House Nuinbar @ 116 i House Mumber : 116

Age 3% Genedar : Fermala i i | | Ape :38 Gender : Fermale

XOA1965516

|
| 330 XOA1629211 331
Name : Snama Parveen B Name : Shamim Khanam
Husbands Name: Taj Hussain

House Mumber : 116

Husbands Narna: Rashid Akhtar
Age : 38 Gender : Female

House Number : 116
Ags : 38 Gender : Female

Name : Masiba Jahan
Fathers Name: Muzaffar Alam
House Number : 116

Age 1 34 Gender : Female

|
A B

i XOA25283: 3 334

Name : Sk Munna Hussanir . N AT Tonan Name : Swels Saha

Fathel s Name: Md Murlaze Hussein th " 1 Brs Nama: Muzaitg: A’m Fathers Nama: Uttam Kumar S.1.a
House Number : 116 A age ?ma dfdtya House Nuriber : 116

Age : 33 Gender t Male P37 Gender s Femae Age : 22 Gender : Fernale

? galdan Cour D
Kolkata-14

Name : Tariqua Alam

Fathers Name: Muzzalfar Alam
House Number : 116
Age : 45 Gender : Male

MFN3313947 [_— 337

Nams : Md. Irshad Kivan

Fathers Name: Md. Naushad k' an
Haouse Number : 116

Aga : 30 Gender : Male

KOA2271542

Age as on 01-01-2024

Date of Updation~ 01-11-2023 Total Pages 31 - Page 14



!:

) sbly Constituency No and Name : 161-BALLYGUNGE
;.1-, an No and Name 2-PARK STREET PREMISES NO. 116 &118A.

Part No. : 1.41

23

338

ne : Farzana Khatoan
wusbands Name: Md. Naushad
Aouse Number : 118

Age : 39 Gendaer : Fomalc

MFN2475554 \

339

Name : Sania Parveon
Matners Name: Fanda Bagum
House Number : 116

Age 25 Gender : Fomalo

XQA263729¢6

340 X0A2937712

Name : Gulam Rasool

Faihers Name: Md Naushad »
House Number : 116

Age :20 Gender  Malo

~Name : Sankar Saba
Fathers Name: Kajipada t.oha
Houge Numbor = 116

Hame : Urmila Saha
Husbands Name! Anil Saha

-7

343

Name : Biswanalh Saha
Fathers Name: Kishorilal Saha

Nam& Haman Szha
Fathers Name! Kishorilal
Houez Mumber : 714

L3ha

Mame @ Shovaran Saha
Husbands Name* Biswanaih Saka
House Number : 116

[ Nama

House Number : 118 House Number : 116
Age {81 Gender : Male age : 71 Gender : Female Age 69 Gander : Male
} 1
/| [
-
“344] :__ 245 346 WB/23/152/069257 :

: Dipak Saha
¢ Fathers Mame: Kishorilal Saha
Houge Numger : 134

Name : Utlam Saha

Fathers Name! Kishor Sa a
House Mumber : 114

Age : 55 Gender : Male

Name : Godtam Saha

Fathers Namea: Kisharlal Saha
Hosise Number @ 116

Age 1 55 Gender : Mala

Age : 64 Gender : Male Age : 071 Gender : Female Age 1 57 Gender  Maie
J
| 328 MFNO162768

Name : Maiali Saha

Fathers Name: Kishorital Saha
House Number : 176

Age ! 54 Gender : Male

Name : Khokoh Saha

Falhers Nama: Mahadey - aha
House Number : 118

Age 153 Gander : Male

)

Name : Shambhunath Saha
Fainers Name: Indrajil Saha
House Number : 116

Age 1 51 Gender © Mae

352 WB/23/152/069270
Name : Bablu Saha

Fathers Mame ! Biswanath Saha
House Number ¢ 116

Age : 50 Gender : Male

[ 383

Mamo : Tapan Saha
Fethers Name: Mahadov - aha
House Number & 136

354

Name : Swapan Saha
Fathers Name: Mahadov Saha
House Number : 116

355

Name : Rina Saha
Husbands Mame: Uttam Saha
House Number : 118

MFRI2045037

Age 1 49 Gandar : Maio Age @ 47 Gender : Male Age 47 Gendar : Femals
356 MFNZ045003 as7 I MFN2045011 | 358 MFN2045029
Name : Sunita Saha Narie | Anila Saha Name : Ajoy Saha
Faihers Nama: Anl Saha Famers Nama: Ari| Saha Falners Mamae: Anil Saha
tHousa Numbar 716 House Number ¢ 118 House Number : 110
Age : 46 Gonder : Femaic Age : 45 Gender : Female Aga : 41 Gander : Mala
[ . 359] 360 :
e . #

Name : Puja Saha
Husbands Name: Dipak <
House Mumber : 114

Age : 35 Gender : Female

“aha

Name : Sangita Sahe
Fathers Name: Goutam Saha
House Number : 114

Age : 20 Gender : Female

Name : Mahinder Shaw

Falhers Name : Gangadhar Shaw
House Number : 114

Age : 68 Gender * Male

,f{}" IS -
— :
) YY) T
Name : Kalash Chandia Sl at Khan Name : Md Naushad Khan
Fathers Name: Datairi Sha v agtava Fathers Name: Gulam Md Khan
House Number - 116 Housg N gfl Court House Number : 116A
Age : 59 Gender : Male 83 Ge er b Age 1 59 Gander ! Male
olkata-14 * ||
Regd Na BUB?MG i
& || R

365

Name : Ashraf Khan

‘alhers Name: Md Naust.: 3 Khan
1ouse Number @ 1144

\ge : 29 Gender - Male

\‘5,-’

Age : oz‘t;?a?m;-:lm’/;/

WB/22/153/240363

Name : Shanaz Akiar
Falhers Name: lbrahim
House Number : 118A
Age : 50 Gender : Female

e as on 01-01-2024

Date of Updation- 01-11-2023

Total Pages 31 - Page 15



Assembly Constituency No and Name : 161-BALLYGUNGE

i h Faniy 42
Section No and Name 3-TILJALA PLACE ALL PREMISES ] ‘«
WB/23/152/069308 | | 269 ' XOA2843262 we/23/ 152!3!.
Name : Sayeda Bagum Name : Moor Aflab Al Name : Amjed Ali
Husbands Name: Md Amin Fathers Name : Sk Molinuddin Fathers Nama: Haroon Rashid
House Numbaer : 2/1 | =icuse Mumber : 2/1
Ago : &9 Gender : Female |

House Number :2/1
Age : &4 Gender : Male

| Age : 65 Gender : Malo

7 xOAZE9uT9B MENOTES139 ‘
Mame : Syeda Afroza Begum : B Name : Fajeya Bequm
Husbande Name: MOBARAK KARIM

JAWHAR
House Number : 2/1
Age : 63 Gender : Female

MFN0162859 | %,
Husoands Mama: MD FABIAL HAQUE
| House Numbaer : 21

| 4ge 42 Gender ! Femule

Name : Ayaz Ahmed
Fathers Mame: Rahamat
House Number : 2/1
Age : 59 Gender : Male

|
s 76
Name : Abed Hussain Name : Mohammad Sailuddin
Fathers Name: Rahamat

House Mumber : 2/1

MFMO162883
Name : Aashid Hussain 2
Fatters Name: Sk Moinudan Fathers Mame: Raharnat
House Number : 241 Haouse Number = 2/1
Age : 58 Gender : Male Age : 57 Gender : Male Age : 56 Gender : Male

WB/23/152/069301 | | 378 XOA2818391 379

Mame : Masud Karim i ..f\ame s Mararmed Ghyasudam Name : Md Manjoor Abrned

Fathers Name: M K Jawhar 5 [ | Falrers Mame: Sk Monud o 2 Fathars Name: Harun Rashid

House Mumber : 211 l ouLgs Nuimber : 271 House Number : 2/1

Age : 55 Gender : Malg ' Age 155 Genger 1 Male v é:;- Age : 51 Gender : Male

L |

MFNO162909 » MENI651504

Name : Sadum Nabi Name : Nahig Alrmisa

Fathers Name: Rahamat

WB/23/152/065327
Husbands Name: R Ahmed

House Number = 241
Age 151 Gender : Femile

Mame : Kaiser Suttana
Husbands Name: Abed Hussain
House Number : 2/1

Age : 51 Gender : Female

Age 51 Gender : Male

Nama : Asif Jamal
Fathers Name: 3. Jamal
House Number : 2/1
Age : 50 Gender : Male

MFN1649417 lf I 3na we!

A= Nare 1 Nasim Jamal
Falhers Nama: S Jarral
House Numbar 1 241
Age : 39 Ganduor @ Maie

Mame : Nasim Ara

Husbands Nama: Md Saifuddin
House Number : 2/1

Agr + 49 Gender : Fomale

MFND162917

e
3 XOAZ093278
Name : Md. Abdul Jabbar
Fathers Nama: Md. Gulam Rasool
House Number - 2/1
Age : 48 Gender : Male

!

387

| Marae : Syed Mahiocoz Kanm
| Felnars Name: M K Jawhar
kiouse Number @ 271

Age - 48 Gander : Male

P
g
&
=]
(=]
>
o

[#]

3

WE/23/152/069318
Name : Gazi Salauddin
Fathers Mame: Moniuddin
Housa Number : 2/1
Age = 47 Goender : Male

389

Name : Md Jaheed
Fathers Name: Md Amin
House Mumber : 2/1
Age : 47 Gender : Maie

390
Mame : Sabeya Hegum
Falners Name: Janab Al
House Numbe : 271

ar : 47 Gendar - Female

=
m
z
pury
-~
o
L&)
et
B
_ S

MNarne * Samim Hussan
Hustands Mame: Rashd Hossain
Fouge Number : 2/1

Age 45 Gender : Famale

[
|8 P
MFN1762566 |

Mame : Mariam Khaioon

Husbands Name: Manjoor Ahamed
House Nurnber : 2/1

394

X0A1629468

MName : Shabana Parveen
Tfﬁﬁ‘g' Husbands Mama: Ghyasuddin Mohammed
House Number : 2/1
Age : 44 Gender : Female G&m ; d&’ﬁhlc JLI r Age : 43 Gender : Femalz
Kolkata-1
RegL No 8[}871 10
MEN2476695 |
Name : Shabnam Begum

397

Name : Mohammad Serajee
Falhers Name: Md Amin
House Number : 2/1

Age-: 38 Gender : Male

Fathers Name: Md Amin
House Number : 2/1
Age : 42 Gender : Female

Age as on 01-01-2024

Date of Updetion- 01-11-2023 Total Pages 31 - Page 16



“\ibly Constituency No and Name ; 161-BALLYGUNGE
- on No and Name 3-TILJALA PLACE ALL PREMISES

43

2 S‘h 131

Part No. :

Jusbanas Name: Md. Al
Fousy Mumber : 241

MFN2894418

——

Name : Sultana Bib
Hurwands Nama: Md., Jabed

AOA2271690 [ | |

! Nama ! Farjana Parvasn
Fathers Name: Md, Rabral Hague

XDA2271567 |

House Numbar : 2/1 House Number : 2/1
'?' & hgu the Gendor | Fumale Age 1 23 Gorder : Farmala Agn : 31 Gender : Famalg
F
L 401 402 ¥ 403 XCA2437630
Name : Zeashan Hussain Name : fnsha Amin Name ¢ Afnan Hossain
Fathers Namo: Abed Hussair Fatnars Name: Shah Monammer “mnars Mame: Abad hussain
Hause Numoer * 2/1 || Huouse Number @ %% House Number : 2,1
Age - 29 Gender : Male Age : 28 Gender : Female 4gs : 27 Gender : Male
JE——— = = i
= [ ] T
Name : Mague Asit Mame : Adnan ik Name ¢ Shahren Fathama
£ Ialhers Mame: Asﬁ_Jamal Fathers Name : Abdw Hakim =athers Name: Mohammad Safuddin
Haouse Mumber : 21 House Number :2/1 “ause Numboer :2/1 -
Age : 27 Gender : Male Age : 22 Gender : Male 28 1 22 Gender : Female
|
| ——
a0g
Name : Nazma Nawaz Name : Shabbir Ali Mame : RABIAL HAQUE
Husbands Name: Md Sarkaca, Fathers Name: Md Arnin Falhers Name: Harun Rashid
House Number : 2/1 House Mumber : 2/1 House Number : 2/1
Age : 39 Gender : Female Age : 40 Gender : Male Age 1 &0 Gender : Male
]
410 XOAZ2728608 | an 412
Name : Afraen Hossain Neme “Mobarak Kasim Jawhar # * Syed Mehbub Kanm
Falhers Name: Abed Huss n Fathers Name : Haji Motammua Rasasin “3lhers Name: Mobarak Kaom Javihar
House Mumber : 2/1 Heuse Numbes : 271 Howze Numper : 271
Age : 23 Gender : Female Age : 78 Gende- : Male Age : 42 Gender : Male
‘ 433 414 [ | 415
ama : Syed Mascom Kar = Mame : Ayasha Khatoon ! Namp : Sirnran Khatoon
Faihars Nama: Syad Moba ok Karim Jawha+ Fathers Name: Krurshid Ahamod Husbands Name: Shabbir &b
House Number : 2/1 Housa Numiber = 2/1 Housa Numbser = 2/1
Age : 39 Gender : Maie Age : 39 Genrder : Female Age 25 Gendar : Fernale
L ]
——— I _ D —
f 16 r 417 b a8

MNameg : ...hanna: Khatoon

Fethers Mame: Mo Manjoe: anmed
Hotse Number : 241

Ago = 25 Gendor : Famaie

L

Name : MOHAMMED SARFARAZ NAVAAL
ralhers Name: Md Amin

rFouss Mumber : 241

Age 145 Gende : Male

Warme : Adii Nawaz

, Fativers Name: Rabial Haque
Heouse Number :2/1
Ane : 36 Gendsr : Mals

! d'l?l

Name . MD SHAHNAWAZ
Fathers Name: Habial Hag..2
Hause Mumber : 21

Age 33 Gender : Male

420

Name : Suman Begumn
Husbands Nama: Knhursid
House Numbey : 25

|
——

i an

! ame : Md. Zaiir

© taihers ivame: Dijan
“lause Number @ d

‘e ¢ 57 Gender : Male

Name : Sentul Dewvi

Husbands Name: Dayanan ] Shaw
Heuse Number @ 4

Age : 55 Gender : Female

425

Name : Guria Dev:

Husbands Neme: Dhanrai 5 haw
Housa Numbaer : 4

Age : 37 Gender : Fernale

House Number :
Age : 30 Gender : Male

424

Name : Md Jahangir
Falhers Name: Md Zalir
House Number : 4

Age : 46 Gander : Male

Naime : Md, Shahajahan
Falhers Name: Md. Zalir
House Number : 4

Age : 29 Gender : Male

Age as on 01-01-2024

Date of Updation- 01-11-2023

Total Pages 31 - Page 17



MSSEMOIY LONSUTUENCY NO and Name : 161-BALLYGUNGE ?/ b Part N,
Section No and Name 3-TILJALA PLACE ALL PREMISES
\ BR/51/295/240293 | | a9 NVZ2173912 430 WB/23/152/0

Name : Sunita Ghosh

Husbands Name: Sambhunath Ghash
House Mumber : 4

Age : 50 Gender : Femala

L

MName : M Jahanara Khatun
Falhers Name: Nasiruddm Malick
Heouse Number : 4

Age : 24 Gondor : Fomala

Name :Indra Don Pay
Falhers Nama: Ramirash Ray
House Number : 4

Age : 74 Gandor : Malo

| E—

Mame : Sumitra Ray

Husbands Nama: Indra Deo Ray
House Number : 4

+ 63 Gender : Female

432

MName : Jitendra Kumar Ray
! Fathars Mame: Indradeo Ray
! | House Numkar 4

Age dd Gender | Male

Name : Dibp Kumar Shaw
Fathers Name: Suxdev Shaw
House Number : 4

Age : 61 Gender : Mals

Marne : Bijay Kurnar Shaw
Fathers Name: Sukadev Shaw
House Mumbar * 4

Ags : 64 Genoer : Male

Ne.rne Binod Kumar Shaw

! Fathers Name: Chotela! Shaw
| | HMcuse Numbar : 4
| Age : 59 Gender : Male
|
|

WB/23/152/ 069345

C__ &

Name : Sabiradeb Shaw
Husbands Name: Bjoy Shaw
House Numbet : 4

Age : 59 Gender : Famale

437

Name : Daimant:dewn Shaw
Husbends Name: Oiip Shaw
House Number : 4

Age : 54 Gender : Female

WEB/23/152/069352 | | 23]

Name : Pungm iuman Shaw
Fathers Name: Chotelal Shaw
Heuse Number : 4

i Age : 48 Gender : Femaie

439

MName : Rajesh Shaw

Fathers Nama: Ra, Kumar Shaw
House Number : d

Age | 46 Gender : Male

JIM2249811

Name : Sudha Shaw
Husbanos Name: Rajesh Shaw
House Number : 4

Age : 42 Gender : Female

Name : Pappy Kumar Shaw
Farher: Names: Diip Kumar Shaw
=euse Number < 4

Ags td1 Gender : Male

MFN3001351

442

Name = Uttam Kumar Shaw
Fathers Naune: Bjay Kumar Shaw
House Number : 4

Age : 40 Gender : Male

443

Narmg : Dhanrej Shaw
Falhors iMame : Moup Shaw
Heousa Number : 4

Age : 40 Gerider : Male

XOA2144319 | | 244

Name : Bikash Kumar Shaw
Fathers Nama: Ra; Kumar Shaw
House Mumer = 4

Aga t 32 Gonder : KMale

MFN3313962

445
Mame : Doly Shaw
Husbands Momo: Munna Shaw
House Number @ 4
Ago 1 39 Gender : Fermale

446

Name : Sunii Kumar Shaw
Fathers Name: Dayanang Shaw
Housa Nurmber : 4

Age : 26 Gender : Mala

447

Name : Sangita Shaw
Faihers Name: Byay Shaw
House Number : 4

Age 1 36 Gender : Fermala

XOA1629393

448

Mame : Faniu Kumar Shaw
Fathars Nama: Diip Kumar Shaw
Housge Number : 4

Age ' 35 Gender : Male

44

=
z
®
g
2ls

Falhers MName: Bjay Kumar Snaw
Houge Mumber : 4
Age ! 35 Gender : Female

450

Mame : Ani Kumar Shaw

talmers Mame: Dayanand Skaw

11ousa Numbar © 4
et 31 Gender i 1dals

452

Name : Anand Kumar Shaw
Fathers Name: Bijay Shaw
House Number : 4

Age : 31 Gender : Male

Name : Lalita Shaw

Husbanas Name: Pappu Shaw
House Number : 4

Age : 32 Gender : Famaie

4

Name : Dayanand Shaw
Fathers Mama: Dinanath Shaw
House Number : 4H/9

Age ! 61 Gender : Male

[
!

!

Name : Md Mustafa
Fathers Name: Md Dil
House Number : 4/H/9
Age : 52 Gender : Male

MEN2476901 | |

|-|o;|ss’~.|urnbs: 71
Age : 82 Gender : Fernale

457

Name : Abeda

Hugbands Name: Md Yasin
House Number : /1

Age : 64 Gender : Female

Age as on 01-01-2024

Date of Updation- 01-11-2023
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WB/24/152/069388

45

Part No. : 131

27

m@ : Ashral Al

thers Nama: Mashiug Al
House Numbaer & /1
Age 42 Gender : Mala

T

Name : Razia Khaloon
Husbands Name: Nasrullan
House Numbor : /1

Age : 61 Gonder : Femals

WFND163642

—

WB/23/152/069389
Name : Yasmin Sultana i
| Husbands Name: Agraf
| House Number : 71
Ane : 57 Gonaer : Femala

|

Mame : Md. Sak!

Fathers Name: Md. Zarmn
Housa Mumbs: - 711
Age : 53 Gender : Male

Name : Shiraj Uddin Meharmmad
Fathers Name: Mushtague
House Number : 7/1

Age : 49 Gender : Male

WB/20/152/012142 | | 463

teat”

Name : Azmen Begum
Husbands Mame: Md Sakl
House Mumber @ 7/1

Fatrars Name: Sk Nasnulizin
House Mumbe: : 7/
Age @ 45 Gender : Male

Name : Rehana Shiraj

rusbands Name: Md Shiray Uddin
Houss Number : 7/1

Age : 44 Gender : Female

4o7

a.‘?‘ﬁ-._." 476 ¢ 47 Gendar t Famae
Rl
[ -ﬂ()ﬂ IMFN 1450480 4&5' E‘
Naime @ 5k Faizullan

XOA1633981

1
s i Name : Md Shahabuddin
I' | Faihers Name: Md Shahabjan
House Number : 7/1
| aga : 43 Gender : Mals
|

Name : Md. Isheque
Famers Naine: Md. Yasir
House Number 1 771

Age 1 43 Gendei - Ma'e

!

4

Name : Md Ibrahim
Faihers Name: Md Yasin
House Number ¢ 7/1
Age 142 Gender : Male

MIP2045813

489
Name  Ashaz

Yiothers Mame: Pul Ba
douse Number @ 749

Age 42 Gandlad t Female

Name * Md Tutar
Miathie s Name: Armen
=ouee Number : 7173
Age 1 3) Cender : Maie

473

an

Nama : Moming Begum

Husbands Name: Md Shahsbuciir,
Housa Number : 7/1

Age : 37 Gender : Female

=

a7?
Name T Ml Akl
“doilers Mame: Armen Segum
House Number : 711
Age t 3d Gender * Male

Nama : Yasmin Begum
Husbanas Nama: Mg, Ish un
House Mumber : 71

Age : 37 Gender : Femnale

L

[ 4w

474
Name : Md Shadab

XOA2437614

475

Fathers Name: Md Sakit
Housa Numbser : 7/1
Age : 30 Gender : Malo

MName : Md. Shabbr
Fathors Nama: Md, Sakil
l House-Number : 7247
Age : 30 Gendar : Maln—

Mams D Tamanna Yasnun
Fathers Naime'® Saki' bd
House Humbar 2 741

Age : 28 Gander : Fomala

477

Name : Sazda Sakil
Fathars Name: Md Saxil
House Mumber : 7/1

Age 78 Gender : Fernals

476
tame ) Asl Al
“athers Namat Ashrar A
=kIusn Mumbior £ 700
Sgu 1 48 Gender - Malo

iame  Kaghifa Al
Iatrers Narnet Ashrat Al
itouse Mumber : 7/1

Age : 31 Gendai : Female

[ 480
Mame : Jhula Das

Husbands Mame: Shibprasad Das
House Number : 7/1
Ags : 74 Gender : Female

481

— — ]

fvame ! Pappu Das

Fatners Mame: Shbprasad Das
l House Number £ 771

| Age * 47 Gender  Male

482

MFN2045326

MName : Chancha! Das
Mothers Name: Jhuts Das
House Number : 7/1

Age : 41 Gender : Male

Séaidah Court

Kolkata-14

/|

| 484
|
i

Marme : Muskan Khaloon
“Mothers Name: Asha
House Numbe: : 741
Age ! 23 Gencler : Female

|
|

E 465

Neme : Mchammad Ahmadd
Mathers Name: Fahmida Begum
House Numbar : 7/1A

Age : 48 Gender : Male

1
XDA2798437 |

—
xGa2809te |
{

487
damd  Kamar Hogsan
i Falhers Name: Syed Mofizur Rahman
Heuse Number @ 7/1A
Aga : 45 Gender : Female

Age as on 01-01-2024

Date of Updstion- 01-11-2023

Total Pages 31 - Page 1?9
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" KOAZI98210 9 xOA298411
i! Name : Razia Khan Namo : Mallya Anam Name : Obedullah Abmed
b Husbands Namet Mcviammed Ahmed Husbands Name: Mohammad Afzal Ahmed Mothers Name: Fahmida Khatson
: House Numbar : 7/1A House Numbaor : 7/1A House Number : 7/14
1 Age : 36 Gendar : Famale Age : 35 Gender : Fomale Age : 44 Gender : Male
e ;
J
]
491 | 492]
Name : Rafia Ari

Husbands Name: Mohammed Asad
House Mumber : 7/1a
Age : 44 Gender : Female

Name : Snahnoor Begam
Huasbands Nama: Fazuliah Sk
Haouse Number * 7714

4@ : 38 Gender : Ferale

493

Name : Mahatut Hossain Molisk
Fathers Name: Ismail Moflick
House Muimber = 7/12

Age : 52 Gender : Male

House Number : 7/1A.B
Age ! 47 Gender : Male

Hushangs Nama: Abdul Salam Ansan
House Number : 7/14,8
Age 46 Gender : Female

497

|
— onzree0
Name : Abdul Salam Ansan Mame : 2argen Al ;
Fathers Mama: Abdulia Ansan

Name : Jahanara Khatoon
Husbands Name: AJAZ AHMED
.| House Number : 7/18

Age : 76 Gender : Female

Name : Sultana Khatun
Husbands Name: Neaj Ahmed
House Number : 7/18

Age : 54 Gender : Female

Name : Neaj Ahmed

MFN0163535

Falhers Name: Ajaz Ahmed
House Number : 7718
Age 153 Gender @ Male

Name : Md Qais
Fathers Name: Md Anis
House Number = 7/18
Age : 53 Gender : Male

T

ROAZT43787

House Number : 7/1B
Age : 50 Gender : Male

501

| Mame : imieaz Ahmed
. Fathars Name: Ajaz
. House Number : 7/1b
Age : 50 Gender : Male

MFNO163543

:

Name : Md Waig
Falhers Name: Anis
Housa Number : 7/18
Age : 49 Gender : Mals

1
MFND1£3592

!,_‘

Name : Imran Ahmed
Fathers Name: Ajaz Ahmed
House Number : 7/1B8

Age : 45 Gender : Male

H

506

MFEN1650449

Narme : Nkhat Parveen

Husbands Nama: Reaj Ahmed Parvaen
House Murnber @ 7118

Age 46 Gendar © Female

MFN1650423

[ s

Name : Mubina Sultana
Husbands Nama: Imteaz Ahmaa
Housa Number : 7/18

Age : 42 Gender : Female

oS

HI, (33215332

Name : Shabnam Tahb
Husbands Mame: Md Wais
House Number : 7/18

Age : 48 Gender : Fermale

I Name : Alfia Reaj

Fathars Mame: Rea) Ahmed
House Number : 7/1-B
Age © 24 Gender : Femals

Name : Rukhsana Ahmed
Husbands Name: Imran Ahmad
House Mumber : 7/1/B

Age : 30 Gender : Female

. Y — '—x__
509 X0A2743961 | | 510]} - 5] J
Mame : Rowsanara Begum Name Mg Sali

Husbands Name: Md Anis

House Number : 7/U/8
Age ! 75 Gender : Femnale

Fathers Name: Md Suieman
House Number : 74
Age 1 59 Gender : Male

Name : Md Asad
Falhers Name: Abdul Shakur
House Number : 7A

Age : 50 Gender : Male

WB/25/152/069358

Name : Md Murtaza
Fathers Name! Dif Mg
House Number : 7A
Age : 48 Gender : Maie

BUB?HU
Commsmn Uplo

515

HName : Sk Abdul Rafique

Fathers Mame: Sk Abdul Razzaque
Howse Number : 7D

Age : &4 Gender : Male

JU] I .HI')’H

. 514

MName : S Wail Anmad
Fathers Name: Zainul Heque
House Numbes : 70

Age : 76 Gender : Male

MFM2477342

Age as on 01-01-2024

517] |
MName : Sail Jawaid

Falhers Name: Jawaid Akiiae
House Number : 70

Age : 30 Gender : Male

Date of Updation- 01-11-2023

Total Pages 31 - Page 20
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& : Shaamya Rafique

"athers Mame: Sk Abdi. Ralique
~House Number : 7D

Age 1 77 Gendor : Fomi.a

521

e, |
conasoms

Name : Ayaz Ahmed

Fathers Nama: Sheikh Wali Ahmed
Housa Number : 7D

Age : 42 Gendor : Maly

XOA1620492

=5

47

Part No. : 131

Namp : Jawaid Akhtar

Fathers Nama: Abdur Razzique
Housa Nurnber : 70

Age : 64 Gender : Malo

MFN2896546

Narna : tishakna Bahau .

| Hushanas Name: Gopa Banadur
| Souse Number £ 70

| Age : 50 Qander : Femg o

|
l

Name : Gopai Bahadur
Fathers Mame: M, Bahadur
Hzuse Number : 70

Age 44 Gender : Maig

I —
+ Mame @ Jhuma Bahadur

Fathers Name: Gopal Banadur
Housa Numuoser : 7D

4ge : 33 Gender : Femnale

I P e et

| 524 |

MName : Nayeama Begur
Husbands Name: Sk Aboul Azt
Houwse Number : 70

Age 1 60 Gander : Fema -

|

!
1§
‘

X0A2271757

———
| 5zH
MNama : Alautidin ndunshy

Fathers Name: Abdu! Mol Musch:
House Number @ 70

Ace : 74 Gender * Male

527

WEB 2352008 4w | | 52{\}
|

! Mame : Shabana Munghi
Fathers Name: Alauddin Munshi

| House Number : 70

| Age :43 Gender : Fernale

Name : Farooque Munst
Fathers Name: Alsudain Munsk
House Humber : 70

Age ! 38 Gender : Male

528

Rame : Kaniz Nasima

Hustands Mame: Alauddin Munahi
Heuse Number : 7D

Ace | &d Gender : Famigin

T

Name ¢ F'arvem Sl*afquai
Husbands Name: Jawaid Akhtar
House Number = 7D

Age 149 Gendsr : Female

MFN2896353

Mame : Syed Adl Hassar
Fainers Name: Syec Zaty Alum
Heouse Number : 7-0

Age : 29 Gender : Male

[ 4]

fa——

Neme : Moid Alpm

Faitiers Name: Saghiru! Hazsen
Hevise Number : 7/D

Age : &0 Gander : Male

Name : Syed Zafer Alam

Fathers Nama: Syed Saghirul Hazsan
House Numbaer : 7/D

Ags : 58 Gender : Male

X0A2 ?58425—|

Nama : Tarannum Naz

Husbands Nama: Syed 74/ar Alam
Heuse Number : 7/D
Age : 53 Gender : Famalt

WB23/152/ 009685 I

Name : Sana Moid
Falners Name: Moid Alam
House Number : 7/D

Age : 35 Gender : Female

535

Nama : Nawshaba Ahmed
Husbands Nama: Ayaz Ahmad
House Number : 7/D

Age 1 37 Gender : Fernale

X0A2271575

House Numbor : 7/0
Ago ¢ 56 Gender : Female

Fatners Name: Turaball
House Number : 8

Age : &2 Gorder < Mais

MNama :la Dew

Husbands Nama: Tarachanal
Hiouse Number : 8

236 ¢ 57 Gonaar : Fomale

Vs
_f‘-'.
| I
—_——
536 | 537 MFN3001740 | | 538 WB/23/162/069413
:: | ... 4| oy
Name : Shahnaz Shamirr, Name : Gulam
Husbanas Nama: Mo & -

(I

MFND163931

540

Name : Baimiki kumar

Fathers Mame: Mahabir
Heuse Mumber 1 8

Age 1 55 Gender : Male

Mame : Rishi Shaw
Falhers Name: Ratan Shaw
House Number : 8

.
[ 2]

Name : Sussnlo Set
Fathers Name: Pradip Sat
House Number : 8

Age : A7 Gendar : Male

541

Name : Baby Kumari

Husbands Name: Balmiki Kumar
House Number : 8

« Age ' 51 Gender : Femals

WB/23/152/069418

Nart

Hausl MLEE

7, Commsron Uplo
\ O, \ June 2025

xd

545

A
23M122:080412 | [ sad] WB/23/152/069410
Aitine’ ] | | Name : Kalicharan Shaw
111 Fathers Name: Bhegawan Shaw

Heuse Numbse : 8
Age : b4 Gender : Male

MName : Raion Shaw

Fathers Name: Mahabir Shaw
House Mumber : 8

Age : 55 Gander : Male

L

|
S| | |
/. |
_,_x
ﬁﬁ wa;zansz*c-oeanl‘.

s ral
House Number @ 8
Age : 54 Gander : Female

'F— raf Shaw

| SJ?I

I Name : Rashmi Shaw

rusbands Name: Ralan Shaw
House Number : B

a8 47 Gender : Famale

|
|
=
|

Age as on 01-01-2024

Date of Updation- 01-11-2023
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Nama : Sushma Shaw

Falhers Nama: Tarachand Shaw
Haouse Number : 8

Age : 44 Gender : Female

MFN2045441

Name : Krishna Shaw
Falhers Namn: Ganori Shaw
House Number : 8

Ago : 42 Gonder : Male

X0A2577872

Name : Kavita Shaw

Falhers Nama: Kalicharan Shaw
House Number : 8

Agoe : 40 Gondor : Fomale

Name : Rupa Shaw

Fathers Nama: Tara Chand Shaw
House Number : &

Age * 39 Gender : Female

kame : Abhishek Snaw

Fathars Nama: Kali Charan Shaw
Fouse Number : 8

Age 1 34 Gender : Male

Name : Anita Shaw

Fathers Name: Kalicharan Shaw
House Number : 8

Age : 34 Gender : Famale

[ s

Name : Binay Shaw

Fathers Neme: Balmiki kumar
House Mumber : 8

Age : 32 Gender : Male

L

555

Mame : Sit Shaw

Falhare Nama: Taracnand Shave
trouse Numibar : 8

Age : 20 Gender ! Female

‘Name : Sunita Shaw

Falhers Name: Kali Charan Shaw
Housae Number : 8

Age ' 29 Gander : Femals

557

Name : Abdul Mannan
Fathers Nama: Abdul Subhan
House Number ! 11

Age - 63 Gander : Male

.

Fe—

il 553|

" Neme : Maida Begym
HLSDANGS Mame: Abelul Marnan

| | Heuss Nurber : 11

Age Sl Gender : Femate

! [

JIM2824951
Name : Md Ali ‘mran

Fathers Name: Abdul Mannan
House Number : 11

Age : 40 Gender : Male

I 660'

Name : Anisha Khatoon
Fathers Mame: Abdul Mannan
House Number : 11

Age : 29 Gender : Female

XOA2271591

Name : Mubashir Apan
Fainers Nama: Aboul kannan
House Number @ 11

Agr: 1 27 Gender : Male

562

Name : Sk Danish

Mathers Mame: Ansari Begum
House Number : 12/2

Age : 22 Gender : Male

XOA2872729 |

[

Narne : Rafia Begum
Husbands Namn: idris
House Mumber : 13/1
Age : 79 Gender : Femala

WB/23/152/049468

—

Mame : Asiva Khatoon
Husbands Nama: Abgul
House Mumber : 1371
Age : 77 Gonger * Famalg

WB/23/152/069429 |

Name : Sajjad Alam
Fathers Name: Wall Bux
House Number : 13/1
Age : 76 Gander : Male

Name : Shazadi Khatoon
Husbands Nama: A Gaffar
House Number 1 13/1

Age : 74 Gender : Female

WB/23/152/069433

L

Nare - Halizz Bagum

“athars Name: Md Harid
suse Numbar @ 131

Age : 71 Gender : Femalo

L

Name : Md Aslam

Fathers Name: Abdul Mazid
House Number : 13/1

Age : 70 Gender : Mals

=

Narme-: Saheeda Begum
Husbands Name: Sk Israil
Housa Number : 13/1
Age= 70 Gender : Female

MFN30015—|

570

Mam2 : tMunidaz Al Ansari
Falhers Name: § M Ansah
Hrwza Number : 13/1

Age * &9 Gender : Male

1

SN\

Name : Tara Begum
Husbands Name: Ditwara
House Numbaer : 13/1
Age : 69 Gender : Female

572

Name : Md Hasan
Fathers Name: Md |dris
House Number : 13/1
Age : 67 Gender : Male

Kolkata 14

—

WB/23/152/069452

'

Mame : Nazma Beguin
Husbands Neme: Amzad
House Number : 13/1
Age : 04 Gender  Female

Regd. No-HUETHO
‘ 5 ]:;:;E;{w | 577] MFNO164061 |
Name : Rashida Begum Name : Md Shala
Husbands Name: Aslam
House Number : 134

Age : 64 Gender : Femala

Fathers Name: Abdul Galur
House Numiber : 13/1
Age : 42 Gender : Malg

Age as on 01-01-2024

Date of Updation- 01-11-2023

== |
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Part No. : 131
ﬂr on No and Name 3-TILJALA PLACE ALL PREMISES
1 ' =
MFN0164228 WB/23/152/069463 | || 560] WB/23/152/057214
Name : Md Kaisar : ) Name : Md Saber Al
sathers Name: Hamid Failhers Neme: Abdul Galur Fathers NarrS: * Md Kassim
7 “Houeo Number :13/1 House Numbar :13/1 House Number : 13/1
I Rgo 161 Gondar : Male Aga : 60 Gendor : Male Ago : 59 Gender : Mala
A
- il
—= werz 2l
Name : Ladll Begum :

‘Husbands Narae: Md Saber
House Numbaer : 1371
Age : 59 Gender : Fermale

Name : Md Aslam
Fathers Nama: Idris
House Number : 13/1
Age : 58 Gender : Male

Name : Md. Jane Alam
Falhars Name: Abdul Gahur
House Number © 13/1

Age : 57 Gender : Male

[ s«

Name : Md Hafiz
Fathers Name: Harmid
House Number : 13/1
Age : 54 Gender : Male

Mame : Md Muslien
Fathers Name: Actam
House Mumber : 13/1
Ags : 53 Gender : Male

MEND164143

] saal

“ama :lsrai Jahan
-Ainers Mame: Mocr Md
1ouse Numbar * 1371

Age : 53 Gender : Female

i 587

Name : Shahnaz Begum
Husbands Namz: Md Har
Housa Number : 131

Age : 53 Gender : Female

XOAZB18326

|
588
Name : Md Shatid
Fathers Name: Noor Md
Housee Mumber : 13/1
Age | 52 Gerger : Male

MFN1651874

\ame : Rashida Begum
“alhers Name: Harid

| “ause Number ¢ 13/1

| Aze : 51 Gender : Female

| —

Marmre : Hasrat Ara Khaloca
rhusbanas Name: Sk Alau' Sanaran
Hewse humber ;1371

Age . 51 Gendar : Female

1 591

Mame : Sanwari Bagum
Husbands Name: Md kasor
rouse Nurber 11341

Age 51 Gender : Femaw

|
l[ )

! Name : Seema Aslam

1 Hushands Name: Md Aslars
| Hause Number : 12/1

| Age 5 Gendar : Female
|

[ s

Nama : Sultana Bagum
Husbands Name: Md Hare on
Housa Number : 13/1

Age 5] Gender : Femzle

XOA2798346

[ 594

Name : Jahangir Alam
Fathers Namn: A Galfar
House Mumbar : 13/1
Ayg ¢ 50 Gonder : Mala

595

Name : Md Azad
Salhars Nama: Hamid
~puse MNumber * 1341
Aga 1 50 Gender : Male

—

Name : Sk Aaja

Fathers Neme: Sk Badrudain
Housa Numbar : 13/1

&ge : 50 Gender : Male

MFN3001526

597

Name : Md Taslim .
Fathers Name: Aslam
Housa Number +13/1
Age : 50 Gander : Male

wafzanszmmas
Name : Anjumara

Husbands Name: Md Youms:
House Number : 13/1

Age ¢ 49 Gender : Female

Name : Nayema Begam
Husbands Mame: Janang. Alam
House Number : 13/1

Age ¢ 49 Gender  Female

X0A1471614

Name : Md Taj

Fathers Name: Md Yasin
House Nurbaer : 13/1
Age : 48 Gender : Male

XOA0664995 |

601

| SName : Shazid Hossain

| #athers Name: Shekh Dilawar Hossain
House Number 1 13/1
4ge : 47 Gender : Male

XOA2818458

Name : Tarlque Hossan
Fathers Name: Amzad
House Number : 13/}
Age 1 A7 Gender : Male

Regd. No.-8087/10
: Commsion Linlo

| Mame : Shahid Hossan
Sazthers Mame: Sk.Dilawa Hossan
Housa Number : 131

| Age + 46 Gender : Maie

™ o9

| Heme : Yasmin Gafur

r Fathers Name: Abdul Gai.
House Number : 13/1
’ Aqe : 46 Gender : Female

T . aaay

MFN1651116

|

—

i

|

| Mame @ Kuttu
Falhers Name: Md. Salauddin

]. ousa Number & 1371

Ags : 41 Gender- Mele

Age as on 01-01-2024

Date of Updation- 01-11-2023
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608 XOA2798247 | || 09| X0A2912863 610
Name : Momena Bagum Name : Mohammad Nasir
Husbands Nama: Md Muslim

House Numbar : 13/1

Fathers Nama: Mohammad 2ahiruddin
Age : 41 Gender : Famale

House Numbar : 131
Age 38 Gender * Malc

Namo : Shaika Parvaen
Falhers Nams: Sajjad Alam
Housa Numbeor : 13/1

Ago ! 38 Gonder : Fomale

611

Name : Shaikh Imran
Fathers Namp: Shakh Israil
, House Number : 13/1
: Age : 37 Gender : Male

612
Name : ASFI4 BEGUM

Husbands Name: MOHAMMAD NASIR
House Numbar : 13/1
Age : 37 Gender : Femazle

DWK1682905 61

Name : Farah Naz

Husbands Namie: Sk. Tanvoer
House Mumbar : 13/1

Age : 37 Gander : Female

IF

614

=]
Mame : Farah Parveen ..

Mame : Sarfaraz Alam Ansari
Husbands Name: Mudassar Sajjad Alam FFathers Name: Mumtaz Ali Ansan
House Number : 1371 House Number : 13/1
Age : 36 Gender : Femala

Age : 35 Gender : Male

Name : Salgha Khatoon
Husbands Nama: Md. Yasi Arfat
House Nuraber : 1341

Age 132 Gencer : Female

L

|
|
J |
L
-_____'___"_7 — —
)| —y
Mame : Sk, Shamser |
flathers Name: Mustary Begum
House Number £ 13/1
Age 1 31 Gender : Male

Name : Md Nagdim

Mathers Name: Sanjagi Begum
House Numbar : 13/1

Age ! 35 Gender * Male

XOA22717173 618 XOA1965573

XDA2375293 1|

Name : Kaikaghan Pavaan
Fathers Mame: Sajad Alam
House Number : 13/1

| Age : 32 Gander | Femaie

Name : Md Asil

Fathers Name: Md Aslam
Howse Number : 13/1
Age : 31 Gender : Mala

-

022
Name : Yasmin Begum

Hustands Namea: Taregue Hossai
Haouse Number : 13/1
Age | 31 Gender : Female

| | Name : Mohammed Sadgzh
Fathers Nama: Mohammid Hatoon
| House Number : 13/1

Age 1 51 Gender : Maie

623

Name * Md Yasir Arfat
Faihars Name: Md Younus
House Number : 12/1

Aae 1 30 Gender : Malg

L

Name : Nuzhat Farcogu
Husbands Name: Md Tasiim
House Number : 13/1

Age : 28 Gender : Female

——— e ]
[ 624 |
Nome : Shaista Parvaen

Hustiangs Nume: Myammil Sajiad Alam
Heuse Number : 1371

Age : 30 Gonaor : Female

X0A2798298

Name : Md Kamran
Fathers Namao: Md Kgisar
House Number : 1371
Age : 28 Garwler : Malo

—
627

Name : Tareque Hossain
Fathers Name: Md. Sabir
House Number : 13/1
Age : 27 Gendar : Malo

Name : Shatuk Kaisar
Fathers Name: Md Kaisar
Houss Number : 1371
Age : 24 Gender : Femaie

!

630 MFN2045456 MFN1659044
Name : Reza Ahmed
Mothers Name: Sahjadi Ahmed
| House Number : 13/1
| Age : 43 Gender : Male

629
Name ! Jainul Abedin
Fathers Name: Md Aslam
House Number : 13/1
Age : 45 Gender : Male

Name : Yasmin Alam

Husbands Name: Md. Jane Atam
House Number : 13/1

Age : 45 Gender : Famals

Narme : Muarmimil Sajjad Alam
Fethers Mame: Sajjad Alam
House Number : 13/1

Age ! 47 Gender ! Maie

Mame : imliaz Alam Ansari
Falhers Nama: Mumiaz Ali Ansari
House Number : 13/1

Age 1 43 Gender : Male

|

MFN3314028 PO 0/ voqp
Name : Tarannum Bagum

637
Name : Farha Haroon
Falners Name: Sk Amjad Hossain
Housa Number : 13/1

Fathers Neme: Haroon Mg
Age : 36 Gender : Fernale

House Number : 13/1
Age : 37 Gender : Femnale

Age as on 01-01-2024

Date of Updation- 01-11-2023
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Part No. : ‘511

L 2 638
me - Argan Hargon

fatnars Mame: M, Haroo
CHouss Mumber $ 13,1

?i | Age : 3% Genaor : Fomalt
|
1

L

639

Name : Sk Amjad Hossain
Fathers Name: Sk. Hossain
House Numbser : 13/1

Ago : 74 Gender : Male

mms&?ﬂ

I 640

| Name : Shakir Hossain

| Fathers Name: Sk. Dilawar Hossain
Houze Number : 13/1

b F] Age : 49 Gander : Ma'o

WB/23/152/069449

T &2 N |

Name : Shadique Hossain
Falners Namo: Med Sabir A
Housa Numbar =13/

Age © 3% Gender - Male

|
I
|

L.

—-

Name : Saika Israil

Molhers Name: Saheeda Bequr-
House Number : 13,1

Age * 38 Gender . Femaie

! 643

I Maing : Kashal Kaizar

| Tatkars Nama: Md Kaisar
House Numbor : 1341
Age : 27 Gender : Female

| &a4

Name * Bava Khatoan
Heisbanas Mame: Md Sab:
Houge Mumbes 1371

age T 35 Genger : Female

[ o S —

— 645
Name : meherunnesa khatun
Husbands Namie: raza Ahmed
House Numbar : 13/1
Age : 25 Qender : Faraie

T
| b6dé|
[ S S L P S 2 3
tzme : Sk Alaur Nahaman
Falhers Name: Sk Wasiur Ranarnan
“auge Numbar 1151
ioe B fEnner  Mals

|

Nari2 * Animaran Selt
Husbangz Name: Pradip &2t
House Number @ 134

Aqe : 72 Genger ! Female

|

[ 648)

Name * Usha Rani Sat
Husbands Name: Kamal Set
Housze Number : 13/1

Age 1 67 Gender : Famale

| [ 549 WB/23/152/069427
I tiame : Chitra Set SR
| | Earhars Name: Pradip Set
1| House Numser : 13/1

| Age ! 4% Gendar : Fema'e

e

| Neme : Mita Seth

l Faihers Mame: karna Kar 4 Scth
Houes Mymber 1371

l Age @ 33 Gender : Female

[ &

Name : Md Moinuddin Shahbisa?
Fathers Name : Md Hanil

Fouse Number : 13/1

Age : 33 Gender : Male

T
xome20427 | [ 652

e e i vame s Lama Sdgigue

' ; bt | Mstbers Name: Tasnim Siddique
| —ouse Numper 1 13/1

| Age : 47 Gender : Femnaie

—

MNama : Md. Parwvaz Ansar
Fathars Name: Md. Islam ~nsasn
House [damber @ 13/14

4ga ¢ 58 Gender : Male

Name : Zesnat Fatma
Husbands Name: Tabrez nwar
House Number : 13/1A

Age : 38 Gender : Female

—

Mame : Sk Tausil Rakman

Fathers Mama: Sk Ataur Rahaman
House Numbar : 13/14

Age 125 Gonder 4dale

I

“ame ! inadia Alam
Fatners Name: Md. Parwe
rouza HNumbar,: 13414
Agr : 24 Gander : Female

£asar

I 457

——

Nama : Basirun Bib|
Husbands Name: Sk Yunus
House Numbe: :13/2

£s3e : 84 Gender : Femola

Name * Maliub Hossain
“ainers Nama: Mo Israil
=ouse Mumber 1 13/2

Age ' 7Y Gender : Mas

1

Mame : Amin Ahrmed Kisan
athers Name: Mustar
House Number : 15/2

Age : 74 Gender : Male

—

Mzme : Nabiran Bib:
Husbands Mame: All Mohmed
House Numbar * 13/2

WB/23:152/ 064549 ]'—F 1
— —— —

| Name : Ganesh Banadue
|| alhers Nams: Mandlal
1] louse Mumber : 13/2
4ge © 71 Gende : Maie

[«

MNaime : Sk Naushad
Fathers Name ! Wahid
House Number = 13/2
Agie : &6 Gender ! Male

L

|

ame : Aysla Khatcon
Hushands Nama: iturban
~louse Number 13,2
Ace ' 64 Gendz * Female

i ———
[ o]
' Narne : lsharan Bib:
Husbands Name: Sk Raju
House Number : 13/2
Age : vd Gender : Femala

T

Husbands NammGoa—
House Number : 13/
[ Age : o1 Gender : Female

T
' }{Ea' 23N

—

Mama MY Faivaz Mam

Fahers Name: Md Manzar Mam
House Number 1 13/2

Aya + 00 Gender : Male

52/069492 WB/22/153/222955

)

Age as on 01-01-2024

Dale of Updation- 01-11-2023
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.

Name : Md Saudhagar

WB/23/152/049504

Name : Abu Bakkar Sig dique Name 7 Sk Bechu
Fathers Name: Nagen Falners Name: Jail Fathers Nama' Sk All Hussaln
House Number : 13/2 House Number : 13/2 House Number : 13/2
Age * 59 Gendar : Malg Ago : 59 Gendor : Malo

Ago : 59 Gender : Ials

4673
Mama : Sk Abdul A
Fathers Narse: Sk Mong
House Number : 13/2
Age : 57 Gender : Male

Name : Saharjan Bibi
Husbands Name: Noor Md.
House Number : 13/2

Age : 59 Gendsr : Female

.

674

Name : Amna Khatun
Husbands Name: Saudhagar
House Mumber : 13/2

| Age : 57 Gender : Female

Neme : Abdul Majid

MFNOI84986 |
Fathers Name: Mohammed Idnsi
House Number : 13/2
Age : 56 Gender : Male

Name : Md Ainu
Falhers Name: 144 walke!
House Number : 13/
Aae 157 Gender : Mala

WB/23/152/059517

p—

4675
ki

Name : Samshad Bequm
Fathers Name: Sk Yunus
House Mumoe: ¢ 13/

Arse 1 57 Gender : Female

“ 676

Name : Munna

Faih.ers Nama: Md Wak!
House Numbier  13/2
Age : 56 Gender * Male

478

.

! N3nz : Sk Baby

| Fathers Mame: Sk Tufan
| Heuse Number 1 13792

: Age 158 Gender : Mals

=
MFN1650498 !_ 679
MName : Sk Shaukal Aij
Fathers Name: Sk Mana
House Number : 13/2
Age : 58 Gender : Male

L

e o ———

== — ——
%0 662 WB/23/152/069545

Name : Md Sghabat Name : Sabiha Knhataon Name :Shahnaaz Begum ;

Falhers Narme: Idrish Husbanas Name: Md. Faivaz Alam Fathers Name: Sk Yunus

House Number :13/2 Heuse Number : 13/2

Age : 55 Gender : Male

House Number : 13/2
Age 55 Gender : Female

Age : 55 Gender : Female

—_— —_—

Namg : Sk Lal Md

Fathers Name: Sk Wali Mol
House Number : 13/2

Age : 54 Gander : Maie

XOA1629450 | | 684

Name : Sham Ahmad
Fathers Nama: Sk Taslim
House Number 1 13/2

Name : Abdul Majic
Fathers Nama: Sk Habib

Age 154 Gendor : Maio

House Number : 13/2
Age : 54 Gendar : Maly

|
[ 468

Mama : Asiya Bib
Husbanas Name: Aingl
House Number : 13/2
Age ! 4 Gender : Female

L o]
Name : Md Saim
Fathers Name: Nasim
House Number : 13/2
Age : 54 Gander : Male

WEB23/152/069508 |'

il 887

¢ Narne. Sk Shagyr Lzaz

i “athars Mame: Kanm Baksn
House Number : 13/2
Ags | 54 Gander ; Male

WB/23/152/069493

7 o

489

Name : Rabeya Khaloon
Husbands Name: Masim
Housa Mumber : 13/2

Age : 52 Gender : Female

L
(—

Name : Shayeen Begum
Falhers Name: Sk Yunus
Heuse Number < 13/2

Age : 51 Gender : Female

ADA930775

690‘
Mams  Yashida Khalcon
Hustands Nama: Sham Ahivac
Heisa Mumber 1 13/2
Agz 151 Gander 1 Female

Name : Maziman Bib:
Muswands Name: Abclul Al
House Number : 13/2

Age : 51 Gender ; Female

- 691 WB/23/152/0695 18

il e

™ 694 | VB/23/152/0695582

Name : Jahanara Birs
Husbands Name: Sk Ashrar Al
House Mumber 1 13/2

Age : 50 Gender * Fernae

3 mmj Hossan
el 13RI1Vastgya

joBeatta Court
Ko.’kara~14
Regd.

I 69%]

Name : Baby Parvesn

Husbands Name: Sk Lal Mohammed
House Muniber : 13/2

Age : 50 Gender : Female

4897
Name : Sk Asral All
Fathers Narne: 3K Mona
House Number : 13/2
Age : 49 Gender : Malg

Hougse M
Ags £ d9

Age as on 01-01-2024 Date of Updation- 01-11-2023

Total Pages 31 - Page 2&
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698

gAme - Shabina Bagum
{usbanrs Mame: Sk Shag - E-a

F House Number : 13/2

P Age ¢ 49 Goender : Fomale

WR/23/152/069494

WRHI23/152/069582

Name : Jahanara Bibi

Husbands Nama: Arshad Hoosane
House Number : 13/2

Age : 49 Gander : Femaln

L

Part No.: 153

|I 7C0

| Mama : Sk Shamim
Falhers Name: Sk Maona
Housn Number : 13/2

Agn : 47 Gender : Malg

MFN3001674

Name : Sk Faziu Khan
Fathers Nama: Moor Mrt,
House Numbor @ 13/2
AQs : 47 Gender * Mae

 ——

102

Wame : Sabnam Khatoon
Husbands Namn: Sandhagar
Huuse Number : 13/2

£ge 14T Gender : Fomale

L

! 703

. i
Hame : Rausana Begum

F alners Name: Al Husgam
Fouse Mumber & 13/2
age 47 Gender : Famale

|
|
|
I —_————
I

ame | Uma Knaloon
rustands Mamea: Sk.Saha a: Al

House Mumber 1372
AGS - 40 Gendzr : Female

5|
—i)

| hame : <aisan Knatoon
Fatners Name: Sk AL Hossan
House Number £ 13/2

Aqe : d¢ Gender *Femaie

tlarme { Noor Jahan
t{usbands Mame: Chand Xhan
viguse Number © 13/2

Age 46 Gende: i Female

Name : Shahnaz Begum

Husbands Name: Md. Die. i Hogsan
House Number : 1372

Age - 45 Gender < Famale

|

———

| 70
s o
Name : Lal Babu
Fathers Name: Sk Ab Hossain
House Number + 13,2
Age : 43 Gender * Male

L

——

T

Hamea : Md. Islam

Falners Name: Sk, Kurban
House Number = 13/2

Age 43 Gender : Male

MFNZ045672 ‘

[T

Nams : Zeenat Begum
Hust:ands Name: Fgju in. 1
House Number : 12/2

Aqe < 43 Gender : Famale

m

Mama : Sk Rahal Bux
Fathers Name: Sk Naushad
House Number :13/2

Age : d2 Gender : Male

name © Sk Mazad
Fathers Name: Sk Maola
House Mumber 1 13/2

| aga 142 Gender : Male

XOA2634541

Name : Sk Sarfaraz
Fathers Name: k. Sullar:
Fiovse Number : 13/2
Age ! 37 Conder © bak:

Name : Mamena Bibi

Husbands Mama' Sk Kaloo
Houss Number : 13/2
Age : 39 Gender : Female

‘ 73] XOA1620252 714 ns

he = e SR

Nama : Satya Khatoon Name : Sk, Salm Name : Akhtari Khataon d
Fusbands Name: Sk Best ‘ Fathars Nama: Sk Ak Hossain -usbands Nama: Sk. Sataudiin .
Heusa Number : 13/2 / Housa Number : 13/2 ouss Number : 13/2 3l

Age : 42 Cender : Female 3 ‘ Age ¢ 40 Gandor : Male Aga : 40 Gender ! Female 4",
L
I 716 XOA2667632 | ) 77 KOA1629278 i[ 718
—_

Name : Md Shajada Khan
Mothers Name: Saharjan Bibi
House Number : 13/2

Age : 28 Gender : Mals

- 719
Name : Noor Alem
Fathers Name: Amin Ahmed Khan
House Number : 13/2
Age | 38 Gender : Male

MFN3252608

721

MName : Rezwana Begum
usbands Name: Sk Salim
tiouse Number : 13/2

Age - 35 Gandar : Femate

Name : Aliab Ahmed

Mothers Name: Rashida hhaloon
House Number : 13/2

Age : 34 Gender : Male

724

Name : Md Safjad Khan
Mothers Name! Saharjan Bibi
House Number : 13/2

Age : 33 Gender : Male

725

Name : lbrana Khaloan
Falhers Name: Shami Ahn ecl
Housa Number 1 13/2

Age : 33 Gender : Famale

Name : Mustan Begum
Husbands Name: Lai Babu
House Number : 13/2

Age 1 32 Gender : Femala

Hame : Tabasum Khan

Housa Number : 13/2
| Age : 32 Gender : Female

|

Husbands Name: Md. Sajjad Knsn

%0A2353852

Age as on 01-01-2024

Date of Updation- 01-11-2023
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728 XOAZ577623 l

Part Ne;

L [

729
Name : Anjumen Bogum i Name : Shabana Bibi Mame < Nazni Khatoon
Fathers Name: Gora Sk | Husbands Name: Mg Nasim

House Number : 13/2

Fathers Nama: Abu Bakkar Sid:ique
House Number : 13/2
Age ! 31 Gendor : Femalo

Age : 32 Gender : Famalg

e

House Numbar 1 13/2
| Age :31Gendr : Femals
|

L

x0A2271625 |
B
Name : Salma Begum Name : rtana Naz

Fathers Namo: Md Salim

Name : Sultana Khatoor
Fathers Nama: Md. Salim
House Number : 13/2

Age : 30 Gender : Female

House Number : 13/2

Fathers Name: Sk Shagir Ezaz
Age : 31 Gender : Female

House Number : 1372
Age 130 Gender : Female

(—
Name : Sk Shabudddin Mame : Shamtina Khato an
Fathers Name: Sk Bechu

Name : Sk Irfan

Fainers Name: Sk Lal Mohamiman
House Number : 13/2

Age : 28 Gender : Male

House Mumber : 13/2

Falhers Name: Md, Fanvaz Alam
Age : 29 Gender : Malg

Mouse Numbae © 1372
Age : 39 Gander : Femalg

737

Name : Md. Shahjada
Fathers Name: Md. Salim
House Number : 13/2
Age : 28 Gender : Male

738 739

| Name : Seikh Nadim
Fathers Name: Sk, Suitan
House Number : 13/2
Age | 28 Gender : Male

Mame : 3k Asi

Falhars Mame: Sk La! Manammeg
House Number : 13/2

Age 128 Gendger : Male

740

Name : Roshni Khatoon
Fathers Mama: Sk Ashraf Ali
House Number : 13/2

Age : 28 Gender : Female

741

MName : Shama Khatoon
Falhers Meme: Sk Ashral Alj
House Number ¢ 13/2

Age :27 Gendar : Female

Mame : Ruksana Khatooo
Moihers Hame: Jaharara Bioi
Sewne Mumbar 1342

Age 28 Gender : Fermale

743 744 XOA2669349 745
Name : Shagulfa Khatoon —— Narre : Md. Junard Name : Mohrun Naaz
Fathers Name: Md Faiyaz Alam i Fithers Nama: Md Drishad kussan Fathers Name: Sk. Saghir Ezaz
House Number : 13/2 Hiuse Number §13/2
Age : 26 Gender : Female

House Number : 13/2
Age : 28 Gonder | Male

Age 125 Gender : Female

| 747

Meme : 5.M Dilshad Alam
Fathers Name: Md Faiyaz &lam
Housa Number : 13/2

Age ' 23 Gender : Male

!1
|

Name : Ayesha Khatoon
Fathers Name: Sk, Asraf Ali
House Number : 13/2

Age : 24 Gender : Femals

L

748
Name : Iffat Parvean
Fathers Name: Md Dilshad Hossair
House Number ¢ 13/2
Age : 23 Gencter : Femalo

XOA2684900

4_'
—~

: s
XOA2872703 | | 750
|

749

Name : Sk Rajib

Mothers Name: & Khatoon
House Mumber : 13/2

Age : 21 Gender : Male

_—

751
Name : Md Aftabuddin

Fathers Name: Aby Bakkar Siddigu-
House Number : 13/2
Age : 34 Gender : Malg

Mame Mg Adpas
~atare Nama:Ma. Ainu
fTuse Humbar 1 13/2

. MFN3263077
i

|

‘ I Age 34 Gpndar t Mae

|

L

Name : Ellab Ahmed

Fathers Name: Shami Ahmed
House Number : 13/2

Age : 29 Gender : Male

Name : Sk Asgar All

Fathers Nama: Sk Walimuddn
House Number : 13/2

Age : 35 Gender : Male

:-a%eﬁdcffdﬁ‘ﬁeCourl
Kolkata-14

Q. 0= 0U0

I 755'

Name : Sk Imran Ali

Falhers Name: Sk Saukat Al
House Number : 13/2

Age : 26 Gender : Male

[ ] WB/23/152/069627

Name : Sabi Kuman Bahadur
Fathers Name: Rat: Bahad:r
House Number : 13/2

Age : 54 Gender : Fematn

Age as on 01-01-2024

—
Date of Updation- 01-11-2023
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158

Bhmo : Surash Bahadur
roihers Narne: Rat Banagur
{F House Numben < 13/2

Ago : 43 Gander : Maig

MFN2477248 | |[ 759) XOA2752267

o Name : Nazma Begum fay !
slusbands Nama: Abu Bakkar Sl
Housu Number : 13/2

Agr 1 49 Gondor : Fomale

L

t 760 MFN3314036
Bt st

Mama : Sk Dawood Bux
“athurs Mame: Sk Gora
House Number : 13/2
Az @ 39 Gender | Kalo

[ Z
Mame : Sant Chowdhu
Falhers Nama: Raby Bahadu
House Numbher : 13/2

Age : 40 Gender : Femae

X0A142943s | [ 762)

Name : Mo Arshad Hossain
Fathars Nama: All Hossain
touse Number : 12/2

Age 52 Gander : Male

Name : Mo Dilshad Hossain
Fathars Mame: Md. Shakir

' House Number : 13/2

Age : 47 Gender . Male

[ 764

——
Namg : Md Afad Khan
Fathers Name: Noor Me Kinan
Fouse Number : 13/2
Age 36 Gender : Male

5

XOA1471531

L 7]

Mame : Amber Khan

Husbsnds lame: Sk Aabar By«
Hause Numier 2 13/2

Age : 34 Gender : Female

766

Name : Zafreen Khan

Husbands Name: Md. Ajad Khan
Hiouse Mumbar : 13/2

. Aga ' 32 Gender : Farnale

[ 767

Marne : lbram Kaaa
Fathers Name: Chand K*an
House Number : 13/2

Age : 30 Gender : Male

XOAZ271781 768

Name : Ars Khalun
Maothers Mame: Zohanara
House Number : 13/2
Ag2 121 Gender : Fernale

T 760

Mame : Sabitri Kumarn

Fathers Name: Kameshwar Kuman
House Number : 13/2

Age : 48 Gender : Female

i ??OI

MName : Vijay Kr Shaw

Fainers Name: Kamashw a: Shaw
House Number : 13/2

Age : 64 Gender : Mate

WE/23/152/069482 m

Name : Lila Shaw

Husbar2s Nama: Bijoy Shaw
Heuse Number :13/2

Age © 62 Gender : Female

l

77

Naire : Maya Shaw

Husbands Name: Suresh Shaw
House Number : 13/2

Age : 49 Gender : Femals

I ??3|

Namg : Sushila Shaw

Fzthurs Name: Kamashw ar Shaw
House Number : 13/2

Age : 46 Gander : Famalr

[ ??dl

Name : Binod Kumar Shaw
Fathers Namae: Vijay Kumar Shaw
Housa Number :13/2

Age : 35 Gonder : Maly

MFN2477255

775

Namg : Sanju Shaw

| Fathers Name: Bijay Kumar Shaw
=ouse Number : 13/2

Ago * 356 Gender : Femaie

XOA1471556

:

MName : Manoj Kumar Sraw
Fathers lvama: ijoy Kunear Shaw
House Nunmber * 13/2

Ags 1 3d Gander | Maia

L_—_???I

Name : Pracip Kumar Shaw
Fathers Name: Vijay Kumar Shew
House Numbar : 13/2

Agye 20 Gandor * Male

I 778
MName : Ajav Kumar Shaw
Fathers Name=Bijay lcumar Shaw
House Number : 13/2
Aga 1 29 Sender : Male

779
Mame : Ponja Shaw
Fathers Mame: Suresh Shiaw
House Number : 13/2
Age 1 26 (Gender : Female

XCA2677284

H

78

Nama : Ebrar Sk

Falhers Name'! Sk Shagir Ezaz
House Number : 13/2

| Age :24 Gender : Malg

1!

I 782

Nama : Kunti Bahadur

Husbands Name: Suresh Bahadur
House Number : 13/24

Age 39 Gender | Female

L

Commsion Uplo
J’éa?g 025

784

MName : Rehana Begum

Husbands Name: Syed Mehmud Karim
House Number ¢ 13/2,8

Age ! 38 Gender : Fernale -

Name : BIBEK CHOWDH! JRY
Mothers Name: SANTI CHOWDHURY
House Number : 13/2, TILJALA PLACE
Age : 22 Gender : Male

L

XDA2908754

Nama : Md Moinuddin
Fathers Name: Md Aslam
House Number : 13H/1
Age : 38 Gender : Male

'—1___'7

| 787

| Name @ Jans Alam

rFalhers Name: Hazl Ahmed
House Number : 15

Age : 86 Gender : Male

Age as on 01-01-2024

Date of Updation- 01-11-2023
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B

Nama : Shah Alam

Falhets Name: Ahmed Sayed
House Number : 15

Age : 78 Gender : Mals

N

MFEN0145200 789

Name : Shaksra Bogum

Husbands Name: Jang At
House Mumber : 15
Agoe : 75 Gender ! Farmaln

Name : Ahmed Shahruk Aizm

_————._—______-—, e
WB/23/152/04965

Nama : Shamim Alam
Husbanis Nama: Maraj Alam
Housa Number : 15

Aga : 71 Ganagor  Femalo

Fathers Nama: Shah Alam
Housa Number : 15
Age : 49 Gender : Male

792

Namg : Saimia Alam
Fathers Name: bMera) Alam
House Mumbar : 15

Age : 47 Gender : Femals

794
Name : Feming Alam

Mothers Name: Shamum Alam
House Number : 15
Age : 42 Gender : Female

X0A147 15;‘ . 795

793

Name : Fardeen Alam
Mothers Name: Shamim Alam
House Number ! 16

Age : 46 Gender : Male

Mame : Sana Adizm
tathers Name: Shamim Alam
| Housa Numbesr : 15

Aoe * 36 Gender : Female

!

Name : Farah Rahman

Husbands Name: Sk Shakilur Rahman
House Number : 15

Age i 54 Gender : Female

796

Name : SHEIKI SHAKILUR RAKF AN
Falhers Name: Khallur Rahmen
House Number : 15

Age * 58 Gender : Male

L

798

Name : Royem Rahman

Fathers Nama: Sk Shaklur Rahman
Houge Number : 15

Age 1 30 Gender : Mala

0

MName : Taskeen Hossan

Faihers Namsa: Rashed Hossain
House Number : 41

Age : 22 Gender : Femaie

g

e \
X0A2798312 |

—_— 1
WB/23/1521 084

X0A2353860

33 ERe

| 9]
MName : lvaan Rabman
Fathers Name: Shakilur Ranman
House Number : 15

Age * 27 Gender  Male

01]

Mame : Roushni Khalpon
Fathars Name: Md Musia jue Ansari
House Number : 8/d/H/e/2

Age 1 23 Gender : Femala

Age as on 01 501—2024

Sealdah Couyrt
Kolkata-14
Regd. No.-8087/10
Commsion Upto

Date of Updation- 01-11-2023

Total Pages 31 - Page 30




Part No. : 131

2 57
\bly Constituency No ana Name - 161-BALLYGUNGE 3

Roll Type "Roll Identification NUMBER OF ELECTORS
Male Female Third Total
Gender
Onginal Mother Roll Special Summary Revision 418 383 0 801
2024 . :
- 418 8 | o 801 ]

Age as on 01-01-2024

Signature of Electoral Registration Officer

Sealdah Court
Kolkata-14
Regd. No.-8087/10
Commsion Uplo
June 2025
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Name and address of ExistHng Revised
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®chan Javed
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THE KOLKATA MUNICIPAL CORPORATION

ASSESSMENT-COLLECTION (SOUTH) DEPTTé

5, S. N. BANERJEE ROAD, KOLKATA - 700 013 )

o p A ) XNLIB[S61[12713
A gzl

From . Assit Assessor-Collector (South)
Division No.
Assessment-Collection (South) Deptt.
Kolkata Municipal Corporation
5, 8 N. Banerjee Road, Kol - 13
W :
Dear Sir / Madam,

With reference to your application as mentioned above, this is to inform you that the
said application has been examined and approved by the appr, rri te authority
Assessor-Collector(S) Deputy Assesso r-Collector(S) on ... O w!

Thﬁwma@n for your premises has been proprﬁ at! 209.040)- ...
(Rupees. Ineel Iiich hang I frvr 2 %Hy)we ou agree to accept thé above
Valuation, you are requested to meet the u/s'withirseven days from the date nf receipt of this

letter, with a declaration made on a Rs.10/- Non Judicial Stamp-paper to this effect, failing
which, we will process the case for hearing of the proposed valuation.

- Rensos b 7, 7EXFHF

'}SY%,T:G- ?&7&75%0&
é‘j"ﬁ 'Y AL AAL /
8- 200) 71,

Al el o

A7 B 1070 Tk PUL 1, Ausgsscent -(1-532- 1043,
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IN BRIEF

| Knighthood |
for Sunil |
Mittal

B NEW DELHE Bharti
Enterprises chairman
Sunil Bharti Mittal on
Wednesday became the
first Indian citizen to be
conferred the honorary
knighthood by King
Charles III. Being an |
Indian, he can add KBE |
to his name.
BUSINESS

Gujarat drug haul

= NEW DELHI: The India
Navy, Narcoties Control
Bureau and the Gujarat
police late on Tuesday
night seized around
3,300kg of drugs from
an Iranian boat off the
Gujarat coast in a joint
operation, making it
the biggest such haul in
recent times.
NATION

As long as the people
are with me, | will
never care about your
(the BJP's) abuses |

Shimla sh

SANJAY K. JHA

New Delhi: The Congress
is in a deep-ditch bid to
save the Himachal Pradesh

L.

A day after suffering a
shock defeat in the Rajya Sabha
contest — high command nom-
inee Abhishek Manu Singhvi
lost against the run of play —
the party was struggling to re-
tain the only power toehold it
has in the north.

Speculation about the ex-
treme step of changing chief
minister Sukhvinder Singh
Sukhu to salvage the situa-
tion dominated the political
discourse the whole day as
central observers Bhupinder
Singh Hooda and D.K. Shiva-
kumar talked to the MLAs
to finalise the way out of the
crisis. The central observers'
main concern, however, ap-

to be to ward off the im-
mediate crisis and buy time on
the pretext of Qm I;npendjns

Vikramaditya Singh in
Shimla on Wednesday.
(PTT picture)

legislators who voted against

the government

threat of any non-confidence
motion now as the Assembly
has been adjourned sine die,
Though the defeat in the
Rajya Sabha election was bad
enough, the crisis was pre-
cipitated by the resignation
of Vikramaditya Singh as a
minister in the Sukhu gov-
ernment, Son of former chief
minister Virbhadra Singh and
MP Pratibha Singh, Vikrama-
ditya grabbed the opportunity
to corner Sukhu when he was
the most vulnerable after the
failure to ensure the victory of
Singhvi.
Vikramaditya, who was
not comfortable working
under his late father's critic,
conveyed to the high com-
mand that he would not toler-

have survived. But there is no

Pact to

parallel

MEGHDEEP
BHATTACHARYYA

Caleutta: Chiel minister
Mamata Banerjee on Wednes-
day appeared to caution
against making the “mistake”
of comparing the Sandesh-
khali developments with the
anti-land acquisition move-
ments she had spearheaded
{n Nandigram and Singur.
“Listen, Singur is Singur. |
Nandigram is Nandigram....
Every place has its own dis-
tinct Identity, remember
this. Therefore, comparing
one with another, fomenting
riots... don't make that mis-
take," Mamata sald during

a stath government event in

DEAL

create RS 70,000-crore
pehentoth pil

ISRAEL CLOUD ON | DISNE Y- REL[ANCE DIRECTOR

President wins Michigan
but hit by protest votes P2

SPEAK 4

Kiran Rao on Friday film
Laapataa Ladles 2

www .lelegraphindia.com

City kids bear brunt
of our mean streets

MONALISA CHAUDHURI

Calcutta: Aban Ashraf, a stu-
dent of Class 111, will not be
able o wy
exaAn
and trang 1llel an app cab
hit the scooter he was travel-
ling on and 1an over his right
hand on Taesday afternoon.

Aban lsnotalone. Children
have hada horrid time on Cal-
cutta’s réads in the past few
werks

At least o dozen crashes
have been reported in the city
during 1 s period where chil-
dren fell victim either to rash
driving by ot
Failod b

il The Telegraph
thal his san was standing on
the fusthoar| of the scooter
ot on when the
<ab hit th o from the pear. “T
rflJ on th:luft and Ahan on
:;]: “rh[ The cab's front left
&l rar e
G he\u:-ir my son’s right
Ashral 10 Jonger uses his
SCOOLE yhupy W\\?eeﬂlns with
lus Ty ele books a cab be-
s

Aban Ashraf, 8, whose
hand was run over by a
cab on Tuesday

pillion on a scooter, fell on the
road after the two-wheeler was
hit by a trailer. The child came
under the wheelsof the trailer.
Sloke's father Sanjay Jaiswara
had said his son's head was
too small for helmets but also
lamented that they could
never imagine “something
like this" could ever happen.

A few weeks ago, a Class
VII student who was riding
pillion on her mother’s scoot-
er, died after she fell off the
two-wheeler when its handle
got snagged in the truck's rear

Nirvaan Banik, 6, who has
overcome losing a finger
in a road crash

Shreya Mondal was eritically
injured by a bus at AJC Bose
Road's intersection with Cathe-
dral Road while she was frying
to cross over without realising
that the signal was green. Her
father was with her.

Last Aogust, Class II stu-
dent Sonranil Sarkar came
under the wheels of a truck on
his way to school in Behala as
he was trying to cross the road
with his father. They were
away from the zebra crossing
and too close to a giant truck
that started moving as the traf-
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' '\\ Group Please refer to our we s-ilt—n.-Y w%%escgo.in for revised cash ?{gieQEEWBIBTSPLCUB 14117 LIMITED
Seowing L, Bill No.: 20050092011 /12237 ill Date.: 06/01/24 CIN: il X ¥ Ee
JAVED AKHTE Renm:lu Custemer Ip . 20000285744 B ,H:;;’; : :Llﬁ
GR-FR : At :
: obile no. / 032 350116072
oL ket g || impartan Motics:1t yeor mobls BC. 033 44031612
KOLKATA 700017 ﬁ#;;r;:gg;mﬁmm“ i e 'Er::'lf‘:ep::h‘fmﬁf"’f&ﬂ e ;Eﬁosrimg’ ig
518 BANK al 811042 (press _nplizﬂ-:):" d"f::: 19
g [ Gorazo000285T44 Ln.}sso;l:mmumcsl n i a1 i esccon
Registered Mobile No : 70xxx3xx43 cm::z:ﬁ Senipne e lmedaupeg.
Emanld  SEXCXXXXXXXXX@Mail.com oo mBend
- Gross Amount
s .

"'_Rburidéd’-_l\[ef ® BILL DETAILS
mount Payahle as
: _pe_r'B_iL_L DETAILS

Energy Charges *PT© : T647.60

FPPAS PTO ##
Fixed/Demand Charges - 7182.40
B Govt. Duty . 2000
Meter Rent + T 50.00
Adjustmenis  supro 2024

" Rebate is applicable only if parnent red
within Due Date Gross Amount

== Pay safe.
Units Billed ; 95* Rebate = %gaa0

3 on salimaled caws f i h CESC'S
T T Met Smount " 87194 - less digital
Schecuied Reuding Gate 03/01/24 Addl,Rebiate ror e-paymen mode 1 ¥ 8,30 contactie o4 :
Previous Reading Date  : 04/12/23 Ayt amonntlor e-payment moda . ¥ 863.64 bill payment options -
Met Amt. Payable for e-piyinent - T 860.00
Load (kval 7.8 Security Deposit. ¥ 45600.00 = 1 =
I B T S e ) 8 vV &=
3 Pavmient Recgivad O Amaun Recered 7 [ Fesde of Paymant AIG Fieith & Year e NET TGS/
e ——— WALLET  CREOITCARD.  SAMGNG  WERT L
18/12/23 1050.00 ] Paytm - Wallet 11/23 )
——— e i Enjoy
| The GrossiNet smount when rounded s to the lower multiple of

Please pay by due dale to avold Inclusion of this bill In the next bill | | ¥10+-, the truncated amount will be carried forward of paymen. @ extra rebate

on paying online!
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JAVED AKHTAR P bl scmaryar - e cage.coulr (08131)
7, TILJALA PLACE
KOLKATA-700017
(_ﬁ,ul_-mT.t u‘-r,.- e Pt _':;3%‘ bl g T .‘.._ S
20050092002 ' B il oo O A R A 4
o , Central Regional Office
kil S 28/08/13 CESC House, Chowringhee Square
Domestic | Kolkata 700001
T Tel-2225-6040
A ‘-'L"f-‘_i':-{.-?-‘_i"‘"-_f_\}ffjﬁ.-‘L}.‘g—-_‘.i}; S e |l||_ don ¥
~= 692 | %690 | 200913

You will Il;s_ezl:; dwil bavets | e P
= rebate and will have to | | Please pay witnin TEN DAYS from Due Date to avoid appearance!
pag______@g-o_ss_AmountaﬂerDueDm L lar '
Smount arter Du o O ,__th_hhllllml_:_ugsl_n_nsxtmth bill, as dug, Inspite of payment. |

2 Misssages -

Dengue-Malaria alert by Kolkata Municipal Corporation

* Malaria & Dengue spreading mosquitoes breed i
* Don’t let water stagnate anywher:[u ’ AR
* Free facilities for diagnosis of malaria & den i

i L gue are available at your nearby health centre of KMC.
* Never go for testing of dengue by Rapid Kit. ELISA is the only remmmcngyed metﬁ:;?l °°

” THANK YOU FOR REGISTERING WITH US.

For Bill related issues,

Kindly call Ms. Sraboni Seth, Dy. Manager (Commercial) at (+91) 3163675382,
between 9:00 am - 5:0

npmonweakdaysanus:onam—1:nnpmnn8amrdays

3 0

h e = hiere stated

If you have not already
registered, kindly ensura
i?mt you register your
Mohile Number, e-mail ID

& Date of Birth [DD/MM].

Clickon
or Ring

1860 500 1912
4403 1912/191%

By doing so, you will.......

» Not be required to quote your
consumer number when you ring
our Call Centre & receive by
SMS the docket no of your
complaint.

> Also receive confirmation of
restaration of supply by SMS in
addition fo a confirmatory call,

P Receive SMSs regarding meter
reading date.

B Receive hills by email,

B B2 informad of new initiaiives,

P Receive greetings on your
birthday & on festivals,

Stepbystep
you may‘achieve your-goals

Reliance Systematic [nvestment Plan (SIP)

S{Pil3 @ Special Product avallableioniy. I seleotad Bahemeg ot Rollarae Mutial Fund

U1 AR O A

S s Li-:_.-.'_;;' A Y 7 T

o
A
|

20050092002 |

20050092002 = 700 690

. x HTE " i |
PNAN ONT_AIRANTIENNT

66
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EE VO surrent Al sunm: at - oeryn ?138
JAVED AKHTAR B s
7, TILJALA PLACE
KOLKATA-70001 7
e _-i.‘l S i lf,,:_ { I-: 1-'\“-1"!'“_”2!,;- : :ﬂ-‘” _.“-. W r‘ i G e i
20050092002 | Central Regional Offce |
(R 2 QST Ty R s 29/0713 CESC House, Chowringhee Square i
. Domestic. i it |
2 Suminary of ihe bi : P
R Uit | S Rwtiig S R ST e i et |
9 | ; e e '
- : L | 444 | x4as0 | 230813 |
You will lose the rebate and will have to | | ‘

i Please pay within TEN DAYS from Due Date to avoid appnarannjp
{71, ofthis bill amount in next menth bil, as due, inspite of payment

| _haythe Gross Aftioudt after Due Date. |

L) Miessages :

CePTDICETRE TG ST T AR oS
¥ wwmmﬁmawwumwwwm1
= ?Wﬁ-ﬁﬁmﬁmﬁmﬁﬁmﬁﬂa@ﬂwm
T CO AR S-RRD e o | iR s 13 A |

For Bill related Issues, kindly call Ms. Sraboni Seth, Dy. Man

ager (Commercial) at (+81) 9163675382,
'between 9:00 am — 5:00 pm on week days and 9:00 am — 1:0 : f

W

HﬁLuJ&m

LIMITERD

Y9

~« Noweam fromyour
'\,E/ Eectricity Bl

No more queues
Never miss a rebate
6% annual interest

CESC introduces a new scheme
that lets you pay your

electricity bill in advance and
in turn, earn inferest from it.

ADVANTAGES:

 Eam an inferest of 6% per annum on reducing
halance of the advance money deposited.

v Pay any convenient amount in advance. So, o
more queues. Hassle free payment.

- Never miss rebate for fimely payment.
« Save mora (rebale + inferest = doubre bonanza),

PROCEDURE:
= Enclose your curent Electricity bill with your
advance amount.

« Cheque paymenls may be directly deposited in
the chequs drop boxes or counters,

= Cash wil require a quick authendcation
al your Regional office, before payment.

Far further query, please get in
touch with Customer Relations

Department: cr@rp-sg.in

0 pm on Saturdays
I Mutual Fund investmenie ars .-‘,-u-':_-'::c-: 2 ks cisles, read =1 sohema falei ot Losniven
“THE GROSS/NET AMOUN =N ROUNDED, 18 TO THE 1LOWER V]
THE TRUMCATED 4WCUNT Will BE SARRIED EORWARD D2

EA0E

For CESC Limuitad M. SrwaStava
Sealdah Court

2y, Ceneral Manager (Caniral) Pegzived the sum here slaled K{)]kata"' 4

Regd. No 8087110

Tommstomtpte
June 2025

RSEANEER St early Inves \

L

or contact your financial advisor,

N/
Q /

. -.L | "

Ml funds todavt

— MJWMEWJ‘J“E_ =

To know more visit www reliancemuriual.com ( :}@t:

MI' 4. [

Mutual Fund investments are subject to market risks, read all scheme related documents carefully.

Setinves
IDEYREETE Reliance NMirtual ﬁr"u;;

QL T L

SR o 0 et e N e o R e P G G R ST R 4
: ?QJ."."_ ek I By {r.' .f-.ii{::;r_:l':‘ 5 _'._|,:;1'1'JT'§§I I"_:.‘-‘-'riz b s hﬁi-l-_ "?_‘I'tfjm' I']-".'i. ¢ —-i‘:':"'i‘r'l"l:_i" At o |
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Environment & Heritage De

) partment
T'he Kolkata Municipal Corporation
48, Market Street, Kolkata - 700 087

(

Ref No.: E&H/ 102 /2020-21 | Dated; 16.09:21

To,
Mr/Mrs
Javed Akhtar & 3 Ors

44D,Shamsul Huda Road,P.S-Karaya
Kolkata-700017

Sub: Creation of waterbody at premises no.7A, Tiljala Place in ward no.65 under .
Borough-VII

Sir, | .
With reference to your appeal for relocation of waterbody of an area 1K-7Ch (IOL: 5
Sqft) (as per submitted plan) ordered by DG/E&H dated 28.08.2021 gs S}::O“I;r:) cn
your submitted plan proposal, you are allowed to crea.te the propose W\?I Ier - I)-zl
within the proposed land (premises no. 7A,Tiljala Place in ward no 65, Br- ] ) ° :
area as stated above within 90(ninety) days and sufficient depth must be mamtamed
by the applicant as per West Bengal Fisheries Act.1984. The wa":erbody aslpgopczlse
should be created as per statutory circular of West Bengal Pollution Control Board.

Thanking you
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KOLKATA MUNICIPAL CORPORATION
ASSESSMENT COLLECTION DEPARTMENT (NORTH/SOUTH)
5, S.N. BANERJEE ROAD. KOLKATA - 700 013

MUTATION CERTIFICATE

Case No.: M/ 965/03-Fem- 12/1278

SUB : Your application for mutation dated = /®2/2@12in respect of

Premises Number : 7A,.TILJALA PLACE

Assessee No. : 110653200043
Nature of Premise: p H iaNéﬂa TaNK
To,
Sri/Smt

JAVFD AKHTER » SHAHED PARVEEN

RFHAN JavED, IRFAN JaveED

Mailing Address of the Applicant (s):
44/0D. SHaMsuL

HUDA RD
KoLkaTa
700017
Dear Sir/Madam,
With reference o the aforesaid subject you are hereby informed that the prayer for mutation
has been granted in your favour by this department on oRi1z/z01?

and henceforth the
person(s) who will be treated as owner(s) / person (s) liable to pay tax in respect of the subject premises/
assessee isf/are as follows.

AAVED AKHTER , SHAHFD PARVEFN

jyastava

REHAN 1AVED, TRFAN JAVED ‘g"aié':ﬁ Court
Ko\kata-""'

Reod. No-B0BT110

mmsion Uplo

June 2028

B6/07 /2021
Dated ;

Yours wuy,

Dy. Assessor-Collector
(NArth/Qanith
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OLKATA MUNICIPAL CORPORATION

o ;

ROPERTY TAX BILL 2023-2024 <324 ¢ .sahayata [5

M Kendra |5

IPAL

FOR THE PROPERTY TAX & HOWRAH BRIDGE TAX UNDER THE KOLKATA MUNIC(/

CORPORATION ACT, 1980 & THE HOWRAH BRIDGE ACT. 1926 | R q 7
WARD &RL OU_ FOAT4 PHASE BRL* GZ46826

ASSESSEE NO. : NATHINO. :

1104532 -0004- 7%

2

W 10} JEI[IIA0 23S 2SEI

|

fesm|y @ uonvwiojul 3

Vi 08 4
o
b

H&EMEIL HUDA RD

L i T =y
TS is 1]
44T,

KOLEATS

| "RECORDED OWNER / PERSON LIABLE TO PAY TAX

SAVED ARHTER . SHAHEDA PARVEENREHAN JAVED, IRFAN JOVED

PREMIESES NO ., £ ¥ {18 0 T | i
Ta TILJab.a FPLALE
[ QTR. e 2/23-24 3/23-24 4/23-24

Presentation Date LR/0R /2083 | OTA08-0007% | e 1120008 o7

FADRIQ0EL

Rebate allowed upto

09/ 20y | RRAGBZZGLD | 201270003 | 28/02/0004

ANNUAL VALUATION (Rs,) | DATE OF EFFECT | Qtrly. Gross Amt. (Rs.) Qtrly. HB. Tax (Rs.) |. Qrly. Surcharge(Rs.)

8831480 |01 /05, 200 ﬁ% o OO

QUARTERLY CHARGES (B Rounded off to the ggey Rufe) /7 )N\

Total Amount Payable ® (Rs.) Rebate A % (Rs) [/ NeX\mount Payable & (Rs.)
M. Srivastave
e [ sealdah chuﬂ\ j}\ G

Kolkata- 14
* { Reod No-80BTN0, Lo

Ty

A

Pay RE,1BELYI wythim

T T
N

k on Barcode
i i . ® Please do not fold or put any mar
nore information ® Always provide mobile No. of Recorded Owner/Person Liable fo Pay Tax while making payment of Property Tax

31-03-2023 dq Other UNPAID Fresh/Suppi
] OUTSTANDING DUES AS ON 31-03-2 ilg::re. if paid) |[ermpin mﬂﬂa P —
5 | Pence FENALTY INTEREST (Gross Amount) AS ON 31.03-2023
If_ MTL. MIL NIL . MIL L&
L** 99% Penalty will be waived, if tolal Ofs dues are cleared at a time | MUNICIPAL COMMI SSIONER

All Bills (PD / IS / Outstanding) can be paid online through Porta]
https://www.kmegev.in ( Make Online Payment > Property Tax = All Bill )

— — - ) ] S o T
AV and Tax Capping in UAA Syslen are subiect to verification & final determinafian kv KME ae anmiinaiin

Please see overleaf fos

1 1 H ® ad s
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. @ No. 329367 cl

7;. BY SPEED POST

e

| _ Phone : 2225-3438 KOLKATA IMPROVEMENT TRUST

S Engineering Department (8th Floor)

P-16, India Exchange Place Extension
Kolkata - 700 073

No. 2E / ..... QBICE.2614/V-13 /.QZ/'{/. Dated....... 2’3"‘7?2013

.............................

Sri/Smt. SUBRATA MONDAL,
22B, Gorachand Road, B SPEED POST

Kolkata-700 014.
Re:-  7A, Tiljala Place,
Ward No. - 65,
Borough No.- VII,
Kolkata - 700 017.
Dear Sir/ Madam,
I reply 0 YOUr IBHEr NO......ovssereseresseessensenns L — dated............ 10/05/2013

| have to inform you that the site/building plan submitted with your application has been
examined with Trust Plan/Records. Accordingly the above property is not affected at present by
any published / sanctioned Scheme /Alignment ofthe Trust.

The above observation has to be read with the copy of the site plan which is returned
herewith duly endorsed onthe reverse. The correctness of the site plan is not verified / certified.

Further, the letter shouid be treated as invalid or cancelled if any overwriting, erasing or any
kind of disfiguration is made either on this letter or on the enclosed site plan.

Yours faithfully,
'
sy

Chief Engineer

* Kolkata Improvement Trust
\

"‘(’J—s\\’)

Encl. : Copy of endorsed site plan. ﬂ”‘
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We, Subir Bose son of Lat
son of Ritendra Nath Ch
Road, Police Station: N

( o )7
ﬂrymdxmjﬂ'so ’

-__——___—______ﬂ,,q

SURRENDER QF POSSESSION

e Gopen Bose and Sri Kaustav Kanti C hatterjee
atterjee, presently residing at 12, Paramhansa Deb

ew Alipore, Kolkata — 7000 027.do hereby state the
following:

I

us by operation of law.

That we are the joint owners of premises No. 7A, Tiljala Place, P.S.
Karaya, Kolkata — 700 017 comprising of an area more or less 5 (five)
kottahs. The said premises is a portion of mother premises No. 7,
Tiljala Place, Kolkata — 700 017 and the same has been inherited by

That we are handing over the peaceful vacant possession of the
premises unto the present owners (1) Mr. Javed Akhter and Others of

44 D, Shamsul Huda Road, Kolkata — 700017, P.S. Karaya on this
date in presence of the witness.

- That we make this declaration voluntarily without any coercion or

under pressure from anyone. This surrender is made in pursuance of
the agreement made on 2010.

That the Owners have accepted the surrender and has taken possession
of the portion by signing a copy of this declaration.

That we shall not be held responsible for any acts, deeds and things

related to the said property henceforth and all liabilities shall be borne
by the present owners.

Witness:-

Uy b
buc I&MM‘&*’. 4 o E,,.
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SURRENDER OF POSSESSION

We, Bimal Ghosh husband of Late Manjula Ghosh, Atish Ghosh son of Late
Manjula Ghosh and Swati Ghosh daughter of Late Manjula Ghosh,
W+ representingManjuta-Ghosh-deceased through their Constituted Attorney

Asit Bhattacharya presently residing at Villa Riant Lac, No.4 Chemindes
Garettes, 1295 Mies,Vaud, Switzerland.

Following:

k:

19

;Mmm’
we W%tg/{!

That we are the joint owners of premises No. 7B, Tiljala Place, P.S.
Karaya, Kolkata — 700 017 comprising of an area more or less 5 (five)
kottahs with structure standing thereon. The said premises is a portion
of mother premises No. 7, Tiljala Place, Kolkata — 700 017 and the
same has been inherited by us by operation of law.

That we are handing over the peaceful vacant possession of the
premises unto the present owners (1) Mr. Javed Akhter and Others of

44 D, Shamsul Huda Road, Kolkata — 700 017, P.S. Karaya on this
date in presence of the witness.

- That we make this declaration voluntarily without any coercion or

under pressure from anyone. This surrender is made in pursuance of
the agreement made on 2010.

. That the Owners have accepted the surrender and have taken

possession of the premises vacant by signing a copy of this
declaration.

. That we shall not be held responsible for any acts, deeds and things

related to the said property henceforth and all liabilities shall be borne
by the Landlords.

Witness:-

psib Kuwen Rhalle d"‘”ﬁ“

Asit Bhattacharya

78
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SURRENDER OF POSSESSION

We,Biresh Chandra Guha son of Late Sailesh Chandra Guha presently
residing at D4/503, Peerless Nagar, P.O- Panihati, P.S. Khardah, Kolkata -
700 114, Indira Bose wife of Ashish Baran Bose, presently residing at 164,
Bireshwar Banerjee Street, P.O- Bhadrakali, P.S- Uttarpara and Sanjukta
Guha Shyam,wife of Radhe)Ghyam presently residing at FD-1, Flat- 2,

Sector- 111, P.S- Bidhannagar(N), Kolkata — 700 106, do hereby state the
following:

I That we are the joint owners of premises No. 7D, Tiljala Place, P.S.
Karaya, Kolkata — 700 017 comprising of an area more or less 5 (five)
kottahs with structure standing thereon. The said premises is a portion
of mother premises No. 7, Tiljala Place, Kolkata — 700 017 and the
same has been inherited by us by operation of law.

2. That premises No. 7D, Tiljala Place, Kolkata — 700 017 ground floor
plus four storied building consisting of several flats occupied by
different persons except 4(Four) flats lying vacant under occupation
of the recorded owner 3 (Three) flats in the first floor and 1 (One) flat
on the 4" floor and part of car parking space.

3. That we are handing over the peaceful vacant possession of the
premises unto the present owners (1) Mr. Javed Akhter and Others of
44 D, Shamsul Huda Road, Kolkata — 700 017, P.S. Karaya on this
date in presence of the witness.

4. That we make this declaration voluntarily without any coercion or

under pressure from anyone. This surrender is made in pursuance of
the agreement made on &.072010.

5. That the Owners have accepted the surrender and have taken
possession of the premises with occupiers / vacant fla
occupation of the above said owners by signing a ¢
declaration.

related to the said property henceforth and all i
by the present owners.

Witness:- z3_ -
. jzaaquauk.,mw J Biresh Chandra Guha

Glf\\auﬁ& Move

9. Ina )4/(/"* :
it S}\;:ZVD( y / fd Indira Bose
’ ket-17 julely Girho- Slgom
g.

"T 10 Saﬂjukta (uha Shyant

9.\



SURRENDER OF POSSESSION

I, Rittom Guhathakurta son of Late Goutam Guhathakurta, presently residing
at do hereby state the following:

I. That we are the part owners of premises No. 7F & 7C, Tiljala Place,
P.S. Karaya, Kolkata — 700 017 comprising of an area more or less 5
(five) kottahs with structure standing thereon. The said premises is a
portion of mother premises No. 7, Tiljala Place, Kolkata — 700 017
and the same has been inherited by us by operation of law.

2. That we are handing over the peaceful vacant possession of the
premises unto the present owners (1) Mr. Javed Akhter and Others of
44 D, Shamsul Huda Road, Kolkata — 700 017, P.S. Karaya on this

date in presence of the witness.

the agreement made on 2010.

5. That we shall not be held responsible for any acts, deeds and things
related to the said property henceforth and all liabilities shall be borne
by the Landlords.

. @MMW%
Witness:- Cﬁ_u_.waa
A

Rittom Guhathakurtra

b



SURRENDER OF POSSESSION

We, Mousumi Guhathakurata wife of Late Animesh Guhathakurata, Sri
Kaushik Guhathakurata and Shouvik Guhathakurata son of Late Animesh
Guhathakurata, presently residing at 7C, Tiljala Place, P.S. Karaya, Kolkata
- 700017, do hereby state the following:

. That we are the part owners of premises No. 7F & 7C, Tiljala Place,
P.S. Karaya, Kolkata — 700 017 comprising of an area more or Iegs 5
(five) kottahs with structure standing thereon. The said premises IS
portion of mother premises No. 7, Tiljala Place, Kolkata — 700 017
and the same has been inherited by us by operation of law.

[~

That we are handing over the peaccful vacant possession of the
premises unto the present owners (1) Mr. Javed Akhter and Others of
44 D, Shamsul Huda Road, Kolkata — 700 017, P.S. Karaya on this
date in presence of the witness.

3. That we make this declaration voluntarily without any coercion or
under pressure from anyone. This surrender is made in pursuance of
the agreement made on 2010.

4. That the Owners have accepted the surrender and have taken
possession of the premises No.7F, Tiljala Place vacant land with
structure. Possession of the entire tirst floor of premises No.7C,
Tiljala Place will be delivered to the owners within 6 months as per
agreement madeon  2010.

5. That we shall not be held responsible for any acts, deeds ¢
related to the said property henceforth and all liabilities s
by the Landlords.

Witness:- \
o 7] A‘w qu 4 *-}'.
{mc_ EZM?SM’ Hhnds ﬁd Mousumi Guhatﬁm :

7 el 17

87 1° i
Kaushik Guhathakurata

Shouvik Guhathakurata
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SURRENDER OF POSSESSION LYy

|- Sujata Guhathakurta wife of Late Nikhilesh Guhathakurta , presently

residing at 7C, Tiljala Place, P.S. Karaya, Kolkata — 700 017, do hereby state
the following:

- That T am the part owners of premises No. 7F & 7C, Tiljala Place,
P.S. Karaya, Kolkata — 700 017 comprising of an area more or less 5
(five) kottahs with structure standing thereon. The said premises is a
portion of mother premises No. 7, Tiljala Place, Kolkata — 700 017
and the same has been inherited by us by operation of law.

(]

That 1 am handing over the peacefui vacant possession of the premises
unto the present owners (1) Mr. Javed Akhter and Others of 44 D,

Shamsul Huda Road, Kolkata — 700 017, P.S. Karaya on this date in
presence of the witness.

(&5

. That I make this declaration voluntarily without any coercion or under

pressure from anyone. This surrender is made in pursuance of the
agreement made on 2010. '

4. That the Owners have accepted the surrender and have taken
possession of the premises No.7F, Tiljala Place vacant land with
structure. Possession of the entire first floor of premises No.7C,
Tiljala Place will be delivered to the owners within 6 months as per
agreement made on  2010.

N

. That I shall not be held responsib
related to the said property hengé
by the Landlords.

A a_\l‘.\
o e ) i !amw‘(,j;d

b L. (,Dmm ¥ .‘_-"
Witness: 028 U

.

LT, Kyjata Guhathakurtra




SURRENDER OF POSSESSION

We, Jagannath Guhathakurta son of Late Sudhir Chandra Guha thakurta,

Utsav Guhathakurta son
at 7C, Tiljala Place, P.S.

of Late Biswanath Guhathakurta, presently_ 1'esid.ing
Karaya, Kolkata — 700 017, Sipra Ghosh wife of

Late Indu Bhusan Ghosh, presently residing at 29A, Sarat Ghosh‘Garden
Road, P.S- Kasba, Kolkata - 700 031 and Subhra Roy,wife of Sri

Amarendra Nath Roy,

presently residing at 66A, Pratapaditya Place, P.S-

Tollygunge, Kolkata — 700 026 , do hereby state ffe following:

2

(O8]

mawel, ftan
%ﬁmﬁu Hrnds

That we are the joint owners of premises No. 7C and 7E, Tiljala Place,
P.S. Karaya, Kolkata — 700 017 coinprising of an area more or less 5
(five) kottahs. The said premises is a portion of mother premises No.

7, Tiljala Place, Kolkata — 700 017 and the same has been inherited by
us by operation of law.

. That premises No. 7E. Tiljala Place, Kolkata — 700 017 is fully vacant

land and 7C. Tiljala Place, Kolkata — 700 017 a residential building
the entire ground floor.

. That we are handing over the peaceful vacant possession of the

premises unto the present owners (1) Mr. Javed Akhter and Others of
44 D, Shamsul Huda Road, Kolkata — 700 01 7, P.S. Karaya on this
date in presence of the witness.

That we make this declaration voluntarily without any coercion or
under pressure from anyone. This surrender is made in pursuance of
the agreement made on 2010.

. That the Owners have accepted the surrender and have taken

possession of the premises No.7E, vacant land and premises No.7C,
Tiljala Place, entire ground floor.

. That we shall not be held responsible for any acts, deeds and things

related to the said property henceforth and al liabilities shall be borne
by the present owners.

Witness:-

= i kL\&T\-\RrW\ﬂ

Mff?é / asteyAfes { """”“"j_:‘_



SURRENDER OF POSSESSION

I, Chinmoy Guhathakurta son of Late Nirupam Guhathakurta , presently residing
at7¢, Tiljala Place, P.S.: Karaya, Kolkata — 700017, do hereby state the following:

1.

Sholns W‘jﬁ"&t—-

That | am the part owner of premises No. 7F, Tiljala Place , P.S. Karaya,
Kolkata — 700017 comprising of an area more or less 5 (five) kottahs with
structure standing thereon. The said premises is a portion of mother

premises No.7, Tiljala Place, Kolkata — 700017 and the same has been
inherited by us by operation of law.

That | am handing over the peaceful vacant possession of the premises
unto the present owners (1) Mr. Javed Akhter and Others of 44 D, Shamsul

Huda Road, Kolkata — 700017, P.S. Karaya on this date in presence of the
witness.

- That I make this declaration voluntarily without any coercion or under

pressure from anyone. This surrender is made in pursuance of the
agreement made on 2010.

. That the Owners have accepted the surrender and has taken possession of

the My signing a copy of this declaration.

That | shall not be held responsible for any acts, deeds and things related to

the said property henceforth and all liabilities shall be borne by the
Landlords.

Witness:-

Yy CPpns Lol Fhade b,
/7 k_ﬁ’,ff?g’]“la
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BARREL DEAL .~

EMPTY BARREL SUPPLIERS
AND RECONDITIONING
7F, TILJALA PLACE

----------------

To,

(1) Mr. Javed Akhtar s/o Late. H.M Ishaque,
(1) Mst.Shaheda Parveen w/o Javed Akhtar

(i) Mr.Irfan Javed and Mr. Rehan Javed both are sons of Mr. Javed Akhtar.
All of 44D, Shamsul Huda Road Kolkata 700017,

Re: Surrender of my tenancy right in respect of 3600 sq.ft asbestos shed strueture
at premises No 7F Tiljala Place Kolkata 700017

Dear Sir(s),

I, Md. Ayub s/o Late. Haji Abdul Gani, Proprietor of Barrel Deal. a monthly

recorded (enant in respect of above said tenancy at the premises No 7F Tiljala Place
Kolkata 700017, under yours landlord ship.

Now 1 do hereby surrender my above mentioned tenancy at the premis
Place Kolkata 700017 to all of you being the owners of the said prci
handing over peaceful. khas and vacant possession of the said (fanc
Simultaneously 1 forfeit all my rights. title and interest in respect/ of

and the relationship between yourselves and myselfl as landlords
immediate effect.

Kindly accept the same and oblige.

Thanking you.

Witness
o o Has it
BAH’HEEthﬂgkb | Qo,clmmabfu\{ ChouX @ -

M A

WKodhoh s

02. \ﬁxﬂzﬁi
Ghl'- =

r/
Date : 3/-0F 09 03. @wv@
Place : K&Qkﬂa&,/
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ASIAN DRUMS SUPPLIERS L%

EMPTY BARREL SUPPLIERS
AND RECONDITIONING
7A, TILJALA PLACE
KOLKATA -700 017.

T

1: Mr. Javed Akhtar s/o. Late H.M. Ishaque
2 Mrs. Shaheda Parveen W/o. Javed Akhtar
3

Mr. Rehan Javed and Irfan Javed both are sons of Mr. Javed Akhtar
All of 44D, Shamsul Huda Road, Kolkata — 700 017.

Re: Surrender of our tenancy rights in respect of 2100 sq.ft. ashestos shed
structure at Premises No.7A, Tiljala Piace, Kolkata — 700 017.

Dear Sir(s),

We, (1) Md. Asad son of Abdul Shakoor and (2) Md. Magsood son of Md. Magbool owner(s) of
M/s. ASIAN DRUMS SUPPLIERS, a monthly recorded tenant in respect of above said tencncy at
the premises No.7A, Tiljala Place, Kolkata — 700 017, under yours land lordship.

Now we do hereby surrender our above mentioned tenancy at the premises no.7A, Tiljala Place,
Kolkata-700 017 to all of you being the owners of the said premises and hereby handing over
peaceful, khas and vacant possession of the said tenancy to all of you. Simultaneously we forfeits all
our rights, title and interest in respect of the above tenancy and the relationship between yourselves

and ourselves as landlords and tenant ceases with immediate effect.
Kindly accept the same and oblige.
Thanking you,

Yours faithfully,
For. ASIAN DRUMS SUPPLIERS

1@_‘;__**@{’2‘_;3_4

2. MLY"‘—"?"”Q

Proprietor

Witness

' %ﬁufv
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‘ORDER SHEET
—_— 7 . WPONo.3760f202L ...
' IN THE HIGH GOURT AT GALCUTTA
CONSTITUTIONAL WRIT JURISDICTION
ORIGINAL SIDE
JAVED AKHTAR & ORS,
Versus
THE KOLKATA MUNICIPAL CORPORATION & ORS
BEFORE: -
- The Hon'ble JUSTICE SHAMPA SARKAR
Date : 11th August, 2021.
[Via video conference)
Appearance : |

Mr. Utpal Majumdar, Adv.
Mr. Teesham Das, Adv.
For the petitioner.

Mr. Achintya Kumar Banerjee, Adv.
Mr. Indramouli Banerjee, Adv.

Ms. Paushali Banerjee, Adv,
For respondent nos. 1, 2,3,4 & 5.

The Court:- The petitioners allege that plan for construction of a
building at 7A, Tiljala Place, Kolkata 700 017 has not been sanctioned by
the Kolkata Municipal Corporation, on the ground that there was a 90

years old regular alignment of a street which could not be changed.

.

The petitioners by invoking the provisions of Sections 356 and 357

of the Kolkata Municipal Act approached the Municipal

Commissioner with a such aiignment of the said



2

Ll

he
on vanous occasions such prayer for removal of t

alignment was made and lastly on January 27, 2021. It is alleged by the

89

e =508 e w—:——:‘ﬁa
= '——--;_ e = —,:m 4

" MEit was given a go-by=WhemE DI TT—=

buildings in the locality Were allowed to be constructed. Only the
petitioners have been singled o'titE'and ‘their prayer for remoyal of the
alignment has not Been dealt with at all, . '

Mr. Banerjee, learned Advocate for the Kolkata Municipal

Corporation, submits that the allegations are not correct. The
Corporation had not taken any steps with regard to the prayer for
removal of the alignment as such removal was not permissible. However,
Mr. Banerjee éubmits that the Municipal Street .-Technical Committee
normally reviews sucﬁ cases.

I have perused Section 357 which cmﬁowers the Commissioner to
define regular line of street. Section 357(6) empowers the corporation to
paftly or wholly cancel or modify a regular line of 'sfreet after a period of

ten years.

Having heard the learned Advocates for the parties, the writ
petition is disposed of by directing the Municipal Commissioner or his
delegatee to look into the issue and consider the grievance of the
petitioners and dispose of the representations within ‘a period of twelve

weeks from the date of communication of this order. If necessary, the

k assistance of the Municipal

o




the Kolkata Mumcxpal Corporation Act could be teken in this regard as
the alleged ahgmnent is 9

o 0 years old. .

== ‘:_-..—:_:_:f{_,,

"goes Eﬁﬁﬁ saymg that before takmg any dccxsm “the
petitioners sha.ll be gwen en opportunity of heanng Thereaftcr, a

rpasoned order w1ll be passed wh;ch will be commumcatcd to the
pehhoncrs

(SHAMPA SARKAR, J.)

snn.
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Ref.: WPO 376 of 2021

Javed Al:h_i_;gr_ {3{.9{'5.

Cines S — B . —%
The Kolkata Municipal Corporation & Ors.

Re:  Premises No. 74, Tiljala Place, Kolkata- 700 017, Ward No.
65, Borough- VII. 2t

e T P e sy
== e ; S

Pursugr_lt to tﬁ;hc;rﬁgrta_ﬁ:rz'gle— H1
of 2021 (Javed Akhtar & Ors. Vs.

v Shampa Sarkay wherein Her Loy

gh Court, Calcutta dated 11.08 2021 passed im WPO No. 376
The Kolkata Municipal Corporation & Ors.) by Hon'ble Justice
dship directed inter alia as follows :-

g : 3
“Having heard the learned Advocates for the parties, the writ petition is disposed

of by directing the Municipal Commissioner or his delegatee to look into the issue and

consider the grievance of the petitioners and: dispose of the representations within a
pgriod 6f,Lv_—'elvr'-: weeks from the date, of communication of this order. If necessary, the
Commissioner and/or his delegatee may seek - assistance of the Municipal Street
Technical Committee whether steps in terms of Section 357(6] of the Kolkata Municipal
Corporation Act could be taken in thisregard as the alleged alignment is 80 years old.

It goes without saying that before taking any decision, the petitioners shall be

given an opportunity of hearing. Thereafter, a reasoned order will be passed which will
be communicated to the petitioners.”

Accordingly a hearing notice was taken on 31.08.2021 wherein Municipal Commissioner

delegated undersigned on 16.08.2021 to hear out and dispose of the same:

M. Srivastava
Sealdah Court
Kolkata-14

4 ’ NQ..BQHTHU_ '
That Ch. V & S departnient will inspect the site after giving natice 1 ﬁﬁ’%ﬁﬁﬁ%‘ﬁn T{days

NG TR erned
c \1@? rne

and on due inspection they will submit a report in details in ¢

EkecutiveEngineer of the Building Department in respect of sub

m

In view of said order, Chief Valuer & Surveyor Department has submitted a report on

14.09.202i‘ after inspection of the said in presence of the parties and said report reflects as
follows :-

“As ordered, inspection held at site in presence of the parties on 07.09.2021 and the report is as
follows : ' -
A portion of the sanctioned alignment in question runs through the premises 7A, Tiljala

Place which divides the premises in two parts.



wection parallel to Dr. Bircsh Guha Strcel on
northern side and Samsul Huda Road on southern side.
From the premises 7A,

Road are 160 ﬁn@:zf""——* e

e e ;

'I‘iljg].a Place, the distance of Biresh Guha Si. and Samsul luda

g A ol = okl
The remaining portion of ¢

¢ alignment on the castern & southern 'mdc of the inst_.ant

PTeTOises T§ ot yet-uxernted ut St Tathier™
shops, hutments ete. albng the alignment line

Regarding Premises nos. 51R & 51K, Samsul Huda Road, ‘copies of Survey Obsc’:‘va}ign

Report [SOR] are obtained from Building Deptt, and these are as follow :
51R, Samsul Huda Road :- As per the SOR, “there is no C.M.C., regular linc”.

As per the annexed drawing, the premises,abuts_ 7, Tljala
Place on northern side,

1L, 51K, Samsul Huda R_.bad ~ As per the SOR, “there is no KMC.regu_.lar linc on the

Premises and proposal as shown in the attached site plan.”
As per the annexed drawing, the premises does not
abuts 7, Tiljala Place and the premises is far away
from the alignment line.,”

In view of above report as submitted by the Chief Valuer & Swrveyor, I am of the view ‘that it
can be presumed that this alignment ha.s lost its purpose, Ience, in terms of section 357(6) of
the KMC Act, 1980 empowers the Corporation to partly and who]]y cancel all modifying regular
line public street after a period of 10 years. '

ITence, it is "

’ ,_{ ' ORDERED

that on the basis of u.?dei{'g/ned above observation, as per the section 357(6) of the KMC Act,
1980 the matter may be placed by Chief Va

< A ‘M)j\ \

. Q “Mpl. Commissioner.(.l.{;.x;;;;;).
St o

e Kolkata Municipal Corporation

al Municipal Conimissioner (R/S/P)}
Lal i

" Kolkata Municipa! Corporation

e
. ISR T a e S -.._'-__"‘-"'-.-—-..—___.._,_..,

fhere ‘are high vise buildings, old houses,



93
(; S-
The Kolkata Municipal Corporation
Ch Vc:luer & Surveyor 5 Deportment

: i aficor
e Rocd CMO Buﬂdlng oiding, 39 F
o Bcneﬂe Kolkata — 700013

vemave, SR B‘Td‘m

NOTICE FOR JOINT INSPECTION

To

Javed Akhtar
Shaheda Parveen
Rehan Javed
Irfan Javed

All residing at 13/2C, Palm Avenue

PS- Karayq, PO- Ballygunge
Kolkata- 700019

Re: WPO no. 376 of 2021

Javed Akhtar & Ors —Vs—The Kolkata Municipal Corporation & Ors
7 A, Tiljala Place, Ward no. 65, Br-VIi

Sir,

In reference to the above issue . | am directed by the Spl. Mpl. Commissioner[R] vide order dt.
31.08.2021 fo held an inspection at the site in presence of you

Hence, you are requested fo appear at the sife for jeint inspection on 07.09.2021 at 11-00am

OSD & EO &h Vatar 8 ?&?\i{g\&g&r

0SsD
&
Copy to : Ex. Engineer [Bldg], Br- VI - with a request fo depui:s t EX. Officio. Ch Val & SUWBYGT
a competent personnel
the lime of joint inspection The Kolkata Mpl. Corpn.

“BLO“Q‘-‘# 09
OSD & EO .Ch. Vglu@ﬁi Su ueggr
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L3/ KOLKATA MUNICIPAL CORPORATION
PUBLIC NOTICE
It is hereby notified that the Kolkata Municipal
Corporation authority has decided to cancel the
following road alignment:
|) Portion of sanctioned road alignment plan no.
5077 dated 15.06.1927 [Portion A to B, Tiljala
PlacetoRifle Range Road]
i) Portion of projacted Public Street allgnment plan
no. 2301 dated 25.07.2019 [Portion A to B, Pandit
Rabl Shankar Sarani to Alipore Park Road]
As persection 357 of KMC Act, 1980, the residents of
the premises abutting the aforasaid Regular Line are

the aforesaid matter to the office of Chief Valuer &
Surveyors Deptt., KMC, 5, S. N. Banerjee Road,
Kolkata-700013, on al| working days between 11 :00
a.m. to 4:00 p.m., except Saturday within 01 (one)
month from the date of publication ofthlsnotice.
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........................... Ch. V. & 8.Id No. : .evvvee.

SURVEY OBSERVATION REPORT

Chief Valuer & Simreyor’s Departiment
The Kolkata Municipal Corperation
5, S.N. Banerjee Road, Kolkata - 700013

il

........ Sraaiig R e

Premises No. & Street Name - LA e Rildais Roa(R :
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2) Character of Abutting Road / Passage
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4) Other Observation if any :
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Report of A.E. (C)
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Sealdah Court
Kolkata-14
Regd. No.-8087110

W
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on jhﬁ&‘mg / e all dimensions, if any marked in the

. \$ /_,f
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Nate :- The report is granted on the basis of condition a§\a
Column 4), has been shown in the Site Plan of the Annex

Chiel Valuer & Surveyor's Depir; Kolkata Municipal Corporation; 5, §.N.
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VAKALATNAMA

In The High Court At Calcutta

District ;

Criminal Revisional/Miscellaneous

Constitutional Writ/Civil Appellate Jurisdiction

OA \& o‘i ?.CJNSZ_L} /,SE:@(Z
%/\GQ HQTT\_Q\J un &bf QDLDGLS Applcllnn:

Petitioners
- Versus -
S%}J’E @] LOQzQ—Q)%\QaJ s OFhkens. {g::?;?ie;:ny
(-{ N Defacto Eon):zl:inant o 9
u d—n
Vakalatnama on behalf of RE&%DN;Q&J- Yo L| 9 L I’J'-emg, %u/zg:i'qw(

Know all men by these presents (‘hat by Vakalatnama, I/We appoint the Advocates noted

below or any one of them my/our lawful Advocate or Advocates "% “;:mfm";r s
in the above matter for appearing conducting and arguing the same for depositing or

withdrawing any money in connection therewith for moving the Court in any matter
connected therewith, for preparing the paper book in the case and for putting in papers,
petitions etc. On my/ our behalf for filling, taking back any documenits for withdrawing
suits or appeals or petitions "with permision to institute fresh suit etc. For siging and filling
petitions of compromise in connections with the said matter and for taking copies of paper
from the Record and [/We further say that any act. Done by my/our said Advocate or
Advocates or by any one of them after accepting this Vakalatnama, shall be considered as
my /our own true and lawful act.

And I/We further hereby agree and undertake to pay the said Advocates his or their fees as
setteld and all others sums that may be necessary to carry out the requision of the Court
and otherwise to enable the said Advocates to canduct the case properly. Failing which the
said Advocates after notice to me/us will be at liberty to withdraw from further conducting

the case.
IN WITNESS WHERE OF UWE sign and execute this: Vakalatnama on this
the i dayof _Ma~ncy : 209__(7
Name of Advocates o
DS hohnawo %ﬂ@w ﬁwv @ Nilanyon Py ® Shaneg, ‘S’wo@} 3
Sh D, C,Dc* TR f
0 srfw’?“d- @37@/ [ 73309089, &

Flsw)zey
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BEFORE THE NATIONAL GREEN
TRIBUNAL,

(EASTERN ZONE BENCH), KOLKATA

ORIGINAL APPLICATION NO. 16 OF
2024 /EZ

IN THE MATTER OF:
MD. HUMAYUN ABBAS

...Applicants.
-Versus-

The State of West Bengal & Ors.

...Respondents.

COUNTER AFFIDAVIT OF THE
OPPOSITE PARTIES NOS. 4,5 & 6

Shahnawaz Alam,

: ‘Advocate.
High Court, Calcutta

84/1, D.C.DEY ROAD KOL-15.

advocate.siddique@gmail.com
MOB-:9330908825



